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of the workers, that the Government
may at least rise to the occasion and
come to their help and take over this
industry.

—

THE NAVY (AMENDMENT) BILL,
1982
i

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR1
SAWAISINGH SISODIA): Sir, on
behalf of Shri R. Venkataraman, I
beg to move for leave to introduce a
Bill further to amend the Navy Ac’,
1957,

The question was proposed.
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MR. DEPUTY CHAIRMAN: The
question is:
“That leave be granted to intro-

duce g Bill further to amend the
Navy Act, 19577

The motion was adopted,

SHRI SAWAISINGH SISCUDIA:
Sir, I introduce the Bill.
THE BUDGET (GENERAL) 1981-82

GENERAL DISCUSSION _contd.

SHRI D. HEERACHAND (Tamil
Nadu): Mr. Deputy Chairman, it s
my pleasure to participate in the dis-
cussion of the budget presented by
the youngest Finance Minister, Shri
Pranab Mukherjee. It is true that he
has trieq hig best in the Dhudget to
ease the burden on the low and middle
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income groups., The budget is rather
the other side of 20-point programme
announced by our hon. Primg Minig-
ter recently. Paragraph 42 of the
Finance Minister's speech leads us
. to his correct of thinking, Perhaps,
it ig the first time that a Finance
Minister announced a gocia] security
scheme encouraging even low income
group to save something, But he
has to see that apart from the age
restriction of 18 to 45, certain income
limit should also be gpecifiel enabl-
ing only low and middlg class people
to take advantage of it. Since it is
not intended to bring out the black
money, the Minister hag to draw
necessary guidelines only for the
benefit of poor and needy people.
Somg hon. Members doubted about its
success. I am Dpretty sure that this
scheme will be crowned with success.

1 would like to request the Finance
Minister to cut the non-Plan expendi-
ture, It is growing beyond our con-
trol. In the revised estimates for
(981-82 it was only Rs. 16,160 crores;
but in the new budget esfimate ijt is
{ncreased to Rs. 17,874 crores, that is,
more than Rs., 1,700 crores.

When the Finance Ministry advises
our Tamil Nadu Government againet
our agricultural debt-relief program-
me. why shouldq they incur so much
amount in non-Productive Plans?
Unless each and every paisa is pro-
perly spent, I am afraid, most of our
programmes will be only half done
For example, there was a special
component Plan of Rs. 110 crores for
Scheduled Castes in 1981-82. Yet the
condition of thosz people remains
more or less the same. Op a number
of occasions we had discussionz in
this House on the attacks on Hari-
jens and Girijans. Similarly our
Tamil Nadu Government was not
given the proper assistance and the
necessary funds for implementation of
our programmes. Here I would like
to point out that our Tamil Nadu
Government is the only Government
in the whole of the country to pro-
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vide_.pathways :0 burial grounds for
Harijans. Agair, our State iy one of
the States withoug any adverse com-
ments from the Reserve Bank,

- |

All the important points, particular.
ly No. 4, No. 5N09N0 11, No. 13
and No, 15, of the 20-Point Economic
Programme have already been taken
up by our revolutionary  leader
Thiru MGR, even before the d.te of
announcement by our honoutable
Prime Minister. Yet our demandg in
regard to the Sethusamudcam pro-
ject, the highway project on the east
coast, the rapid transit systern in
Madras city, etc. remain without
any positive response from the Cen-
tral Government. With regard to
point No. 11 of the Programme, Sir,
our Prime Min'ster has emphasised
the need foy rural electrification, An
cutlay of Rs. 36% crores was planned
in the Budget for thig purpose. May
I request the honourable Minister to
give the necessary aproval to the
Sethusamudram project? 1f it is ap-
proved, we will get an income of Rs.
1.34 crores fror power alone, apart
from the income of Rs. 2.32 crores
from other sources and we will alsa
be able to save precious fuel. Simi-
larly, if our highway project on the
east coast ig aprroved, this will be a
very good link for a'l the seven dis~
tricts from Madras to Kanyakumari.
Even for our armed forces thig will
be an added strength since it covers an
important coastlmme. It would not
cost the Central Government too

much. It is a matter of Rs. 80 crores
only approximately. Since our
Finance Ministe; has increased the

defence expendiiure from Rs, 4630
crores to Rs. 5,100 crores, I hope he
would have thought of our demard
for this important project. I would
remain greatful to him if he u,nﬁrmv{
this. Sir. the Sethusamudram pre-
pect will cost Re 106 crores. I request
the Finance Mirister to see thay ne-
cessary provision is made for this
project also at the earliest.

Sir, the Tamil Nadu Government
hag alsp electrified all the villages in
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the State. Hence our request for
this project drew immediate atten-
tion from the Finamce Ministry. In
regard to point No. 15 of the 20-
Point Programme, our Tamil Nadu
Government has already made a pro-
vision of Rs. 100 crores in our new
Budget. Perhaps our Tami] Nadu
Government is the only Government
to take up this programme sincerely
since the Prime Minister announced
it. Our Tamil Nadu Finance Minister
made necessary  provisions in  his
Budget to offer nutritious food to chil-
dren. Our Chief Minister hag already
announced on the 5th March this
year that this programme will be
completely managed by dedicated
women only, I hope the Central Gov-
ernment would appreciate this and
would offer us the necessary assistance.
Sir, the figureg in the Health Ministry
will speak for themselves as to how
our Tamil Nadu Government imple-
mented the family planning program-
me sincerely. Hence I extend g hearty
welcome to the decision of the Gov-
ernment to meet the entire expendi-
ture on Village Health Guide Scheme
and to increase the outlay from Rs. 155
crores to Rs, 245 crores.

Undey Article 45 of our Constitution,
it becomes our bounden duty to pro-
vide free and compulsory primary
education, The Tamil Nady Govern-
ment follows this directive sincerely.
Hence I request the Minister to offer
us the necessary finahcial assistance
for sponsoring integrated child deve-
lopment programmes throughout Tamli
Nadu. As I said earlier, Sir, seventeen
to eighteen thousand crores of rupees
are being spent without any appreci-
able result as non-Plan expenditure.
There are gome schemes in the various
Ministrieg and Departments which re-
main only on paper or as exhijbitg to
some foreigners. Even in the opinion
of many Parliamentary Committees
and State and Central Government au-
di; authorities, these so-called schemes
have become burdens to the tax-paying
public. Hence the honourable Finance
Minister should take up the program-
me of economy drive to get rid of these
schemes which have not been included
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in the 20-Point Programme, if he re-
ally meang this year to be the Produc-
tivity Year, :

Sir. with regard to the salaried class,
the Minister was kind enough to raise
the rate of standard deduction from
20 to 25 per cent and to allow encash-
ment of the unavailed earned leave
exemption from Income-Tax, I request
the Minister to raise the ceiling for
gratuity also from 30,000 rupees to
two lakhs. It was not raised for so
many years. Hence I hope the Minis-
ter will rise to the occasion and raise
thig to get the cheers of the officials
serving in various sectors, In the field
of socia] security schemes, the Finance
Minister should organise a Smali Sav-
ings Prize Deposit Scheme ranging
from Rs. 50 to Rs. 5,000 and
shculd exempt the prize amount from
Income-Tax. ’

I woulgd also like to draw the atten-
tion of the Finance Minister regarding
the dual pricing policy for cement. I
den’t think thig is a right approach.
With the introduction of this schems,
the Government have only legalised
the blackmarketing of cement. More-
over, all the cement based cottage in-
dustries, cement based tiny industry
and cement based self-employeq tech-
nocrat industry will perish. resulting
in unemployment of lakhg of poor peoc-
ple all over the country as well as
thecusands of crores of public finance
invested in this sector will surely be
lost. I earnestly request the Finance
Mi:nister to look into thig matter seri-
ously and at least provide controlled
cement on permits to all cottage, tiny
and self-employed technocrat indus-
tries which are cement based.

Budget changes in respect of plasiic
producty have caused severe hardship
to common man. Now-a-days, in villa-
ges in operating their pump sets, far-
mers require the plastic hose
(Section and delivery) for
pumping water to their fields. The

plastic hoze pipe is made out im-
ported or indignous PVC resin,
which is already heavily taxed at

40 per cent plus 5 per cent and with
the recent Budget changes the plastic
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hose has to further bear 8 per cent
more under Tariff item 68. This ad-
ditional levy would completely paraly-
se the hose manufacturing industry
ar.a this is likely to cause devastation
among the agricultural community, I
appeal to the Finance Minister that an
exemption may be pgranted to the
plastic hose used for agricultural pur-
poses from the imposition of the 8
per cent levy.

Once again, Sir, 1 congratulate the
Finance Minister for presenting such
a nice Budget in the inferests of the
common man.

Thank you very much.

SHRIMATI PRATIBHA SINGH
(Bihar): Mr. Deputy Chairman, Sir,
I would like to congratulate the Fin-
ance Minister for presenting a balane-
ed Budget. He has taken note of the
internal as well as international reali-
ties. In economics, these realities
have to be taken note of. And, there-
fore, I do not agree with the Opposi-
tion that it is an unrealistic and un-
balanceq Budget. In fact, I feel it is
very balanced Budget. There are four
criteria on which one has to judge
whether it is a balanced Budget or
not. It is not necessary that some-
thing very exciting or something
very unusual has to be done. The
entire economic life of the country
has to be taken note of.

Sir, what are these criteria? To
me, there are four criteria on which
a Budget has to be judged.

One, what are the concessions given
to different sectors and sections on
the revenue side?

Two, on the expenditure side, what
are the priorities taken into conside-
ration? C e -

- € e

-

Three, our economy being a mixed
economy what is the priority that the
Governwment wants to give?
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Four, what is the level at which
deficit financing is fixed so as to re-
duce the inflationary pressures on the
economy? - R

- I P

These are the four criteria, Sir, on
the basis of which we can judge a
Budget. If we examine the present
Budget on these basis, we fing that
the country has a very balanced Bud-
get. I will discuss these four criteria
one by one.

In regard to the first, the emphasis
is not on earnirg revenue through
taxes but through mopping up savings
and priority incentives for raising
productivity. In many countries it
was thought that tax is the only
means for revenue. But now as
things are developing in the world,
the emphasis has moved from mop-
ping up revenue only from taxes to
boosting savings, giving incentives
for boosting savings and to produc-
tion by giving certain concessions.

Sir, I will just go through certain
things which the Finance Minister has
given in his speach, The first thing
is that the scheme of deductions has
been liberalised in respect of long-
term savings like L.I.C., Provident
Fund contributions, etc. Here, Sir,
the VFinance Minister has very
pointedly said that 15 per cent of the
LIC. policies lapse within 5 cshort
time or within a year. Therefore, to
boost this up, he has said that con-
cessions would he available if the
premium continves for two years
Here I have a small suggestion to
make. The women have a great per~
suasive talent. If the women are
given incentives and if they are uti-
lised for going house to house to
collect the premium it will boost up
collections. What happens is that
out of lethargy one does not get time
and therefore cne is not able to
deposit the premium. This will help
the housewife to get additional income
and the L.I.C. will also get the pre-
mium in time. :

Deduction of 100 per cent will be
allowed in respect of first Rs. 6000 of
the qualified savings instead of the

1
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existing limit of Rs. 5000, 50 per cent
wil] further be allowed on the next
Rs. 6,000 plus 40 per cent of the
balance will be allowed for deduction
from the income for purposes of
income-tax. This will boost up sav-
ings and will help to overcome the
revenue loss which is there by giving
certain concessions -

.

Similarly, the monetary ceilings in
respect of savings qualified for deduc-
tions is also proposed to be raised
from Rs. 30,000 to Rs. 40,000. Here,
I wil] congratulate the Finance Minis-
ter for taking into account the diffi-
culties faced by playwrights, artists,
musicians, sportsmen and athletes
because they have a lot of problems.
They do not have the lawyers like
the big business houses. Therefore,
giving these deductions to these
people is really a welcome step. For
them, the limit has been raised from
Rs. 50,000 to Rs. 60,000, Tt is espe-
cially welcome and it has to be wel-
comed in our country. It is clear that
these incentives wil] encourage mobi-
lisation potential.

In addition, relief by raising the
percentage of standard deduction from
20 per cent to 25 per cent, without
disturbing the ceiling of Rs. 5000, will
also be an additional incentive and
will give relief to income-earners up
to Rs. 20,000 per annum. Thig mea-
sure will help mostly the salaried
class. They need this help at the
moment when the prices have gone
so high.

There are further incentives for
stimulating savings and incentives.
For example, there is the proposal
for raising the ceiling of income in-
vested in special financial assets
‘which is eligible for exemption from
income-tax from Rs. 3000 to Rs. 4000
and a separate ceiling in respect of
income from unitg from Rs. 2,000 to
Rs. 3,000. The investments covered
by the provision are: Government
securities, notified debentures, deposits
under notified schemes of the Cen-
tral Government, shares in Indian
companies, units in the Unit Trust of

[16 MAR, 1982 ]

1982-83 198

ndia, deposits with banking com-
DPanies, cooperative banks, land mort-
gage banks and land development
banks, deposits with approved finan-
cial corporationg emrgaged in provid-
ing long-term finance for industrial
development in India or with a public
company registered in India, with a
Simjlar objective, deposits with any
authority constituted in India for
satisfying the need for housing
accommodation or for planning, deve-
lopment or improvement of cities,
towns, and villages or for all. This
is very important because many people
are without houses in our country
and this will boost up construction
of houses. This is a good step. Also,
there are deposits with cooperative
societies and shares in any cooperative
society. While the Government has
given incentive by these methods to
boost up savings from. the public, I
would like to point out one thing of
which the Finance Minister has to
take note of. Everybody wants to
have a quick return on his money.
Now, there are institutions and organi-
sations in the big citieg like Sancha-
vita and Santoshi, etc. They are
working in big cities like Calcutta
and they may give up to 36 per cent
interest on yourmoney. In the begin-
ning they go to the houses and pay -
the interests and naturally people
will get very much interested. And
when these organisations or the people
who have formed these collect a cer-
tain amount, then suddenly these
organisations disappear. This has
happened in organisations like the
Sanchayita in Calcutta. And I know
of g large number of people who
have invested all their savings left
high and dry, weeping and wailing.
For such organisations, the Govern-
ment must think of something, some
way...

MR. DEPUTY CHAIRMAN: Who
cah give 36 per cent interest?

SHRIMATI PRATIBHA SINGH:
They have given for a little while.

MR. DEPUTY CHAIRMAN: They
cheated, . -

R =
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SHRIMATI PRATIBHA SINGH:
And the Finance Minister is aware of
these organisations and he must do
something.

Sir, among other things, inflation
has eroded the value of Insurance,
‘When prices are spiralling inexor-
ably, a small amount available within
a relatively short period is worth a
larger amount received after a long
time. It is probably that the tax-
sheltered Bonds which will go by the
mname of Fapital Investment Bond
will, therefore, I have a greater
appeal to the bigger tax-payers. The
Government may think of exempting
it from death duty because others
have already been exempted. So, this
is one reliel to encourage people to
invest more. So far, Government
expects only Rs. 250 crores from this,
But given a little more facilities, this
may increase substantially. We should
also lake into account a parallel mea-
sure. This is to raise the ceiling of
the value of Investments in specified
financial assets exempt from wealth-
tax from Rs, 1.50 lakhs to Rs. 1.65
lakhs. In addition, the separate
exemption of Rs. 25,000 provided in
respect of units in the UTI is pro-
posed to be raised to Rs. 35,000. All
these are, Sir, excellent savingg in-
centives. Though the revenue loss
on account of these in-
centives will be of the order of Rs. 61
crores, it is clear that a large mobili-

sation of savings will be effected
which  will more than offset the
revenue loss. In addition, new

schemes for mobilising private sav-
ings should be mentioned, specially
the Social Security Scheme, the
scheme under which an individual
between the age of 18 to 45 can in-
vest upto Rs. 5,000 which will triple
in 10 years; that will become
Rs. 15,000. But if the same Security
is reinvested in 12 per cent National
Savings Certificates, this will fetch
Rs. 20,000 after 12 yars, This is a
good scheme for the middle-income
group because Rs. 5,000 is not a very
big amount to invest. And by this
scheme, the small investors have been
helped. The added attraction under
Security Certificate

" -
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is the automatic facility of the nomi-
nee becoming entitled to the full
maturity value ¢n the demise of the
certificate-holder. The capital invest-
ment bonds will also contribute to
the diverting of money flowing into
the parallel eccnomy into the open
economy. Here, I want to congratu-
late the Finance Minister for a hold
decision. The experience of previous
years of collecting black money only
through raids has never yielded*the
expected resu'ts. I don't say that you
do not raid. You do raid. But the
question is that now is the time when
you should find out how much money
you have been able to collect. Have
you have been able to really collect
from the big houses like the Birlas,
the Tatas ang others? They are always
safe because they have got huge
organisations to tave themselves and
they know the loopholes. So, the
harassment that iy caused is couater-
productive, and instead of the Gov-
ernment getting any praise, it has
become'a regular feature of increased
corruption, and ultimately not much
gain, Therefore, the ¥.M. has done
a great service in bringing the paral-
lel economy of blackmoney into the
regular economy snd this will help in
a lot of our projects which we want.
The P.M. has also made numerous
changes in the tex laws to mobilise
more of internal savings. He has also
endeavoured to facilitate a largsr flow
of foreign exchange from non-resident
Indians, with min'mum hurdles. For
example exemption from in-
come-tax, wealth-tax, gift-tax
on investments made in the
12 per cent six-year national savings
certificates has been made possible.
There will also be permission for
investment out of non-resident, exter-
nal accounts in any Indian company,
partnership firm, trust or corporate
bodies which are cwned to the extent
of 60 per cent by non-residentg of
Indian origin.

Now, let us consider what are the
priorities in regard to expenditure?
The first point to be noted is that top
priority has been given 1o energy
saving and protection of environment.
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In the world of today, energy and
economy have almost become inter-
changeable terms. In this connection,
1 would like to point out, Sir, that
wherever the full capacity is not
being utilised, the Finance Minister
should find out ways and means to
have these power houses work to their
ful] capacity because energy is needed.
Whether we want to boost up agricul-
ture, whether we want to boost up
industry or increase the production
from the cottage industries sector,
want energy. That is the reason why
energy in the world of today is given
the topmost priority.

The Plan outlay for 1982-83 has
been raised by 21 per cent. That
there has been a larger allotment of
defence is perfectly understandable,
especially in view of the world ten-
sions that are growing in the world
and are found round about our coun-
try. The concessions in pension to
defence personnel are going to help
a great deal the defence personnel.

The 20-point programme has been
given a special place and several
areas have been emphasised and
added. Some of the opposition Mem-
bers have said, why 20 points only,
why not 18, why not 15?2 But I would
like to ask, why not 20? This 20-
point programme has a special mean-
ing for the people in general. The
people know that 20-point means
common man's benefit. That mean-
ing has been attached to it.

" A provision of Rs. 2,133 crores has
been made for irrigation and com-
mand area developmeni programmes
in the Central and State plans. Sir,
here I would like {o add that the
Finance Minister may take note of
the fact that backward States like
Bihar may be given a little additional
sum to develop their irrigation faecili-
ties especially to Bihar because that
is an agricultural State. It has not so
much developed as an industrial
State, but it is more of an agricul-
tural State. The outlay for agricul-
ture in the Central and State plans
has been raised to Rs. 1,202 crores
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from Rs. 1,047 crores in 1981-82. This
includes provision for pulses, oilseeds
and dry land farming. The export
of oilseeds especially will earn us
foreign exchange in a good way.

A provision of Rs. 190 crores has
been made for the integrated rural
development programme. Here we
have to see that what we have allot-
ted for the rural development pro-
gramme is actually utilised and if
necessary a monitoring cell may be
formed so that it is seen that the
allotment is utilised and dces not
lapse.
given to functional literacy pro-
gramme for women and the alloca-
tion has been raised from Rs. 3
crores to Rs. 46 crores. This is
specially welcome.

Then there is the integrated child

development service being expanded .

to 1000 projects against the earlier
target of 600 projects. Here I would
like to suggest one small thing that
incentive to toy industry should be
given. As food is necessary for the
body, for the child's mental and intel-
lectual development toys are neces-
sary. In Japan and other developed
countries of the world they have given
special importance to it. They have
given sufficient incentives and toys
are very cheap there. But here in
our country toys are so costly that
for a common man to buy those toys
for the children, is just not possible.
In some of the developing countries,
the psychology of the child is built .
through the toys: they know how to
break the toys, and then they build
up these toys themselves. Therefore,
this is as necessary for the child as
food is for the body. Therefore, I
request the Finance Minister to do
something in this regard,

Adult education programme will
receive an outlay of Rs. 14.25 crores
in 1982-83. Outlay for development
of village and small industries has
been raised to Rs. 340 crores against
Rs. 315 crores in 1981-82. Here I
will again suggest that if you want
to develop these small-scale indus-

Special importance has bheen ..
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tries, then raw material needed for
these small industries must be avail-
. able at the local level; otherwise you
allot money but the results that you
want to achieve, are not forthcoming.

The youth should be harnessed for
self-employment programmes so that
there is no rush to cities for clerical
jobs. Today, if a boy does his matri-
culation or I.A. or B.A. he has no
other ambition except to get into
some service right from the job of a
chaprasi to a clerk. If we are able
to give certain incentives there itself
and tell them how to carry on that
work, then self-employment pro-
gramme would be geared up at that
level,

The other areas which have been
given priority are transport sector
and National rural employment pro-
gramme which is expected to gene-
rate employment of about 350 million
mandays in the rural areas besides
creating community assets. Rural
water supply programme, has also
been accorded a high priority. Rural
electrification gets Rs. 354 crores
which will electrify 25,000 additional
villages. On paper, this is all right.

ectricity is there in the villages;
poles are there but the electricity is
not available either for the tubewells
or to the small and cottage industries.
Therefore, the people do suffer. Some-
thing has to be done .so that electri-
city is readily available.

In addition, a special place has been
assigned to |Dbiogas vplants, social
forestry schemes and family plan-
ning. It is thus clear that the Budget
presents a sound distribution of
revenue over a well-balanced and
well-defined objective which will lead
the country to a higher road to pro-
gress and stability and productivity.

Now we come to the fina] question,
and that is the level of deficit financ-
ing. Here we must compliment the
Finance Minister for having been able

- iac
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to keep the deficit financing at a
reasonably optirrum level. The deficit
is estimated to be of the order of
Rs. 1365 crores. This compares well
with Rs. 1700 ccores last year. And
when we compare it with 1979-80
Budget, (the Janata Government’s
ruinous budget where the deficit
reached the perilous peak of Rs. 2700
crores—not only that, they resorted
to gold auction, they disturbed the
whole planning machinery, and ruined
the economy of this country—we feel
that the Finance Minister has render-
ed an invaluable service by proposing
only a modest sum of Rs. 1365 crores.
Sir, it has also been accepted that
deficit financing should not be very
low. If it is very low, then also, it
is not good because this would affect
productivity and the flow of money.,

1.00 p.n

In the end, I would like to make
one suggestion. Many developed and
developing nations have adopted
International Accounting Standard
No. 6 (Accounting), treatment of
changing prices to their local needs
to overcome the problem of inflation.
It is high time the professional ac-
counting bodies, business managers
and other get together and make con-
centrated efforts towards seeking a
satisfactory solution, with the Govern-
ment’s approval. Sir, my suggestion
is that a high level expert committee
on the lines of the Sandiland Com-
mittee of the UK, with the objective
of studying the ways and means of
solving the problem, should be set
up.

Sir, the forward thinking of our
great Prime Minister has been reflect-
ed in the Budget which has been pre-
sented by the Finance Minister with
concessions and ‘ncentives, for boost-
ing production because she halS:1
declared this year as Productivity
Year. India is bound to move faster
to the peak of progress. Indians
staying in foreign countries will get a
chance to participate in our national
development programmes, and feel
proud. Sir, the necessity of the IMF

¥
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loan has already been discussed in
this House in greater detail. Criti-
cism has been made that the Budget
has been prepared in consultation
with the officers there. I do not agree
with this. Our Prime Minister is very
proud of the rich heritage of this
country and she will not succumb to
any pressure from any quarter. Sir,
T would not like to go into the details
of this. At least, we have not, like
them, played with the economy of
this counfry. On the other hand, we
have tried to put the economy back
on the rails. Thank you.

SHRIMATI USHA MALHOTRA
(Himachal Pradesh): Mr., Deputy
Chairman, Sir, I rise to welcome the
Budget presented by the hon. Finance
Minister, for the year 1982-83. I sup-
port it wholeheartedly and congratu-
late the Government for identifying
the areas of priority.

[The Vice-Chairman (Shri Dinesh
Goswami) in the Chair.]

Sir, the presentation of the Budget
is not only to give a statement of the
estimated revenue or incomes and
expenditure for the coming year. It
also means that we have a duty to-
wards the people, that we have to
redeem the pledges which we have
made to the people and that we have
to honour the commitments we have
made to the people, on whose man-
date we are sitting here. The new
twenty-point programme given to us
by our worthy and dynamic leader,
Shrimati Indira Gandhi, and her
Government reflects the determination
with which they have actually com-
mitted themselves to stand by the
people and to work for their uplift-
ment. My hon. colleagues and also
the people of our country are aware
of the legacy which was left over to
us by the previous regime, Our
national economic infrastructure was
left in shambles, all battereq and
shattered. The backlash of the pro-
blems created and multiplied by a
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divided House that sought to govern
this country spelt crisis unabated till
the year 1980 when the present Gov-
ernment took over. It was at this
time when a clarion call was given
by our beloved leader Shrimati Indira
Gandhi to her party and the country.
An Urdu Poet said it as though on
her behalf:

“g TGTEY IIT T WHETH a7
TH g 9 FEYETX FAAT  F7T
Fa |

e

w7 FGIAd F G Aam qers??
FL TETAT
q9 @ AT dad ararar  wifaran

FAT FZC 11”7

The people’s massive mandate to the
leader and to the party which had
stood by them, I think, was a response
to this clarion call. In the last two
years the Government has tried fo
grapple with the numerous problems
that they faced and has successfully
arrested inflation which stood at 23.3
per cent when it took over and it
calculated on a point-to-point basis,
from January, 1980 to January, 1982
it was 4.9 per cent and in the last
week of February it stood at 3.1 per
cent, The deceleration in the whole-
sale prices has occurred in a wide
range of commodities and is generally
reflected in the consumer price index
as well. From a crisis management
of 1979 we have moved on to the path
of consolidation and growth. 'The
motto before the Government is:
‘Save, invest and produce and get
concessions to export’. This is be-
cause all the countries, capitalist
countries, Communist countries, socia-
list countries, are laying stress on
production and with good reason too
because we need more oil, we need
more foodgrains, we need electricity,
we need fertilizers, etc. These are
the core sectors we all have {o stress
upon if we have to build strong eco-
nomic structure for our economy. A
close and dispassionate look at the
20-point programme shows a fine
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balancing between production and
welfare because without production
we cannot spell out welfare of the
economically weaker sections of the
society. Hence, implementation of the
20-point programme is very very vital
and we have to see that it works. I
would request the hon. Members
across the floor to realise the gravity
of the situation and give us a helping
hand in trying to give a shape to this
_ 20-point programme. Agricultural
and indusirial production have to go
up because the main duty at the
moment is to serve the people on
whose mandate they also are sitting
here. Our goals are common and I
would request them to join hands
with the Government and to see that
we are able to bring about a change
for the better so far as the weaker
sections of the society are concerned.
There is an increased output in the
core sectors also. The implementa-
tion has yielded tangible results. The
production apparatus is strengthen-
ing the national economy. It is re-
markable that the Finance Minister

has not only increased the plan alloca-
tion by 21 per cent but has also raised
the defence outlay by Rs. 500 crores
and ihis he has achieved by present-
ing a reasonable deficit of Rs, 1365
crores. This deficit is reasonable if
we compare it with the deficits of
the previous years. In 1978-79, of
deficit was Rg. 1590 crows; in 1979-80,

it was Rs. 2700 crores; in 1980-81,
it was Rs. 1975 crores; in 1981-82,
it was Rs. 1700 crores; in 1982-83,

as I have just mentioned, it has been
reduced to Rs. 1365 crores. While
reducing the deficit, indirect taxes
have been levied which are neither
going to hit the poor and the middle
sections, nor will they lead to a price
rise. On the other hand, relief has
been given to the lowest rung of the
income-tax payers. There is also a
welcome relief in the capital gains
tax. In addition, there is a provision
far relief for investment in the con-
struction of houses, which is called
for because of the shortage of roofed
accommodation, S~
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The Budget will also give a fillip
to industrial production as well, be-
cause we are {rying to work out a
higher production for the already
installed units. They will also get
substantial tax rebates for producing
more due to the higher utilisation of
their installed capacity. The produc-
tion thus generated will counter short-
ages in certain sectors of our econo-
my. This will discourage generation
of black money.

Higher plan outlays, both in the
State and the Central sectors, will
lead to developmenl and economic
growth, Tt is gratifying that due
attention has been paid to the impor-
tant sectors of generation of energy,
irrigation, for improving agriculture
and for rural davelopment program-
mes. The plan outlays have been
increased in all these sectors. The
increase in the Central sector of acce-
lerated rural watar supply programme
from Rs. 80 crores to Rs. 127.5 crores
is very welcome. The State plans are
being supplemented by the provisions
of Central sector,

While distributing this assistance to
the States, I would plead that special
attention be paid to the hilly areas
where the cost of providing drinking
water supply schemes is very much
higher than that in the plains on
account of scattered population. The
schemes that we plan for the hilly
areas cost much more than that in
the plains. In certain areas, the water
has to be pumped to a certain level.
In certain areas, it has to cover a
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vast area Dbefore it reaches the
inhabited areas in these  hilly
regions. I am sire the Minister of

Works and Housing will pay special
attention te this rroblem and I would
request the Government to create a
separate cell for the planning of
schemes for these areas because so,
far what I feel is that in all the
schemes that have been made in the
Yojana Bhavan we have not had the
type of attention we needed in these
hilly regions. They tend to lag behind
and are not able to keep pace with
the growth in the rest of the country.
(Time bell rings.) Sir, I askeq for
twenty minutes,

e



"

209 Budget (General)
THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I do not

know. Is that so, Mr. Kalpnalh Rai?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ~ PARLIAMEN-
TARY AFFAIRS (SHRI KALPNATH

RAI): Yes.
SHRIMATI USHA MALHOTRA:
Another welcome feature of the

Budget is the substantial increase of
50 per cent for family planning, for
which the amount has risen from
Rs. 155 crores to Rs. 243 crores. This
is very essential as a balance between
resources and the population has
fallen completely out of proportion.
Because that was disturbed vitally
earlier, these programmes have to be
under way so that we are able to keep
pace with the development planned.
This is only possible if we are able
to check the population explosion.

All the fruits of development and
economic growth get diluted by the
ever-increasing population. I am
sure, with the increased allocations
for family planning and family wel-
fare programmes, there will be results
and we will be able to achieve what
we plan for today.

- T am particularly happy that
women’s welfare has received the
attention of the Government and a
sum of Rs. 16 crores has been included
in the Central Plan. I would request
the Government that in addition to
providing for literacy of adult women,
this amount be spent on other welfare
programmes for women like provid-
ing hotels for working women, for
opening ITIs for their vocational
training and polytechniques too, so
that they are able to become useful
citizens of this great country and they
can also contribute towards the build-
ing up of the national economy.

I congratulate the Finance Minister
for making separate provision for
Central assistance for the develop-
ment of hilly areas. I would, how-
ever, point out that the provision
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made in the budget seems to be in-
adequate and should be increased sub-
stantially. The planning process for
hilly areas has to be different, as I
have already mentioned and, I hope,
the Government will give attention
to it.

I am very much surbrised that a
charge has been levelled by the
Opposition benches that the budset is
IMF-oriented. This is totally wrong.
I would ask that instead of making
these vague statements, let them bring
out the features of the budget which
may prove their point. On the other
hand, this budget is a People’s Budget
and it has been framed with great
care and attention for helping those
sections of the society which have
been socially backward and economi-
cally weak for the last so many years.
It is a welcome budget for all of them.
I say, let them bring out the features.
At the same time, I would like to
bring out certain facts which the
budget mentions. Do these things

prove, in any way, what they actually
allege?

1. Income-tax relief has been
given to those drawing salary up to
Rs. 20,000 per annum.

2. The minimum amount of pen-
sion plus relief has been raised to
Rs. 150 per mensem which will
benefit about seven lakh low paid
pensioners and two lakh family

pensioners many of whom are ex-
servicemen. -

3. The encashment of unavailed
leave by retiring employee has been
exempted from income-tax.

4, Several articles of common
consumption have been partially or
fully exempted from excise duty.

5. Ten more bulk drugs imported
for manufacturing life-saving drugs
and medicines have been fully
exempted from customs duty.

May I ask the Opposition if these
concessions are dictated by the IMF
agreement and if this loan agreement
stipulated that the Government should

210
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give incentives for increased utilisa-
tion of production capacity and en-
courage savings and also earnings of
foreign exchange—if it be so—it is

.a very good stipulation and we should

welcome it rather than criticise it.

Sir, a very imaginative approach
has been made to increase the inflow
of foreign exchange by giving tax
relief to exporters whose export turn-
-over for any year exceeds that of the
preceding year by more than ten per

-cent. Similarly, a 25 per cent tax

exemption on profits derived by con-
struction contractors undertaking
projects outside India will provide an
incentive for greater effort to increase
the foreign exchange earnings and
will benefit the Indian construction
agencies, The Budget proposals also
provide incentives for remittances

.and investments from Indians settled

abroad, These proposals will give a
big boost to our foreign exchange
earnings. The Finance Minister has
-done very well in putting before us
two schemes which will attract sav-
ings and will thus help in strengthen-
ing the National economy. These are
the Social Security Certificates and
the Capital Investment Bonds. While
the Bonds will provide an incentive
to the well-to-do classes, the Social
‘Security Certificates will encourage
-and, at the same time, benefit the
lower income group whose savings
will grow three times in ten years.

-This is a very good scheme and 1
-congratulate the Finance Minister for

this innovation. .

In Himachal Pradesh, the proposal
for Nangal-Talwara railway-line was
included in the Supplementary Budget
presented to the Lok Sabha in 1981,
The work has still not been started.
I would urge the Government to
kindly move in this direction because
not even an inch of railway-line has
been given to Himachal Pradesh ever
since Independence. This line is of
strategic importance because it will
connect Chandigarh to Amritsar via
Mukerian and Qadian. It requires the
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attention of the Government at the
earliest in view of the situation that
develops around the border, I would
say. Extension of broad-gauge line
from Kalka to Parwanoo will be
beneficial for *industrial development
of the State. And to link Himachal
Pradesh to Punjab with a line from
Jagadhari to Paonta will also be of
great help to the cement factory that
is coming up at Rajban. New mail
trains to be introduced are: Pathan-
kot—Delhi; and Bombay-—XKalka. This
work should be taken up on a prio-
rity basis so far as the hilly areas are
concerned.

Now, during the year 1980-81, the
Ministry of Tourism and Civil Avia-
tion directed efforts towards streng-
thening of the tourism infrastructure
in the country with the object of host-
ing 1.7 million foreign tourists by
1985... (Time btell rings.) Just two
minutes 'more;, S3ir,...and 3.5 million
foreign tourists in the year 1990. To
meet this requirement, we are to
have hotel accommodation of 40,000
rooms and we have also to provide
them with surface transportation,
guidance and recreation. The years
1980 and 1981 have been years of
performance, profit and promise for
the Ministry and the public sector
units. Under the able guidance of our
Hon. Prime Minister, this Ministry has
made concerted efforts to draw up a
long-term plan for the development
of tourism in the couniry based on
the travel circuit concept. Under this
concept we will be having 61 travel
circuits and 441 tourist centres. The
Ministry has Lkrought the far-flung
and inaccessible areas of the north-
eastern region on the air-map of the
country by settirg up third level air
service. ) . . |

Luxury tax on five-star hotels hasﬁ
also been abolished because, as I
would say, the%‘.hotels cater to the
foreign tourists’gaewe than the domes-
tic tourists at home, Hence I think
what we earn more, by way of foreign
exchange earnings with more of foreign
tourist influx from outside, the foreign
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exchange thus earned will be much
more than what we are able to collect
by way of luxury tax imposed, as
was done earlier. One feature of the
Budget, which is disturbing, is that
the outlay for civil aviation has been
decreased from Rs. 127 crores in the
current year to Rs. 105 crores i the
coming year. As a matter of fact, the

.outlay should have been increased

because the ajrports neeq improve-
ment and we also need airstrips es-
pecially in those areas which are not
connected by the air services. Improve-~
ment in the air services will give a
fillip to the tourist traffic and the
benefity will accrue Wthh 1 have
.mentioned earlier. - .

So far as Himachal Pradesh is
concerned—I mentionad this earlier
also—we have to connect this region
with the rest of the country. We
have to have airstrips m Slmla Kulu
-and Gagal.

Regarding the increase in  the
postal rates, while I welcome all the
other Budgel proposals, I think the
proposed increase in the postal rates
is too high and will affect the lower
and the m1dd1e classes also. I would
urge upon the Finance Minister to
consider some relief in the proposed
rates.

Before I conclude, T would request
the Opposition and the party in
power to work hand-in-hand in the
implementation of the 20-Point Pro-
gramme and thg different program-
mes which the Budget has spelt out.

In the words of an Urdu poet, I
would like to say:
TE S & TN W
oETd «q,

gE ST g agd (W) W
qE@E ¥ 7

With these words I strongly sup-
port ihe Budget which is one of the
finest proposals put forward. Thank
you.
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THE VICE-CHAIRMAN
DINESH GOSWAMI): Mr.
Imti, Mr. Bhattacharya, Mr. Ajit
Kumar Sharma, Mr. Malle Gowda,
My, Gopalsamy not t‘here. Mr, B.
P, Maurya. 5 - M

(SHRI
Aliba

—
#

SHR1 BUDDHA PRIYA MAURYA
(Andhra Pradesh): Should I? I think
I will speak in the evening.

THE VICE-CHAIRMAN
DINESH GOSWAMI)
other time?

(SHRI
. You want some

SHRI BUDDHA PRIYA MAURYA:
Yes. w0

THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): Mr, Satya Pal
Malik. I do not know why. It seems
there is great reluctance on the part
of the Members to speak today.

= waare wiws (AT W) ¢
A, ¥ TF g Awdw SfFn
31 WU Al AT G F§ HIA ¥
g Aiv ) ai #§ @A
W7 9g® § & qwe & 97 o)
a4t Q! & a8 Q@ gadl =wst

adft & ST g aden For &
faq  faeaar adf 1§, feaar
fag i a7 Fw am, sy

EANETTIE & T DAY & Jrwy
£ & wmaq wmaw) g wifaw
8t wtar § f& @@ aQifedi o
o3 |

qremaT, & QF AT IIAT  TIAT
g Mirag ag g fo awe fesdy @
AFT & 3R, fREr st gureg
29t AW A MT FF fgaree
a A afewt AT gEE A e
® fog qv® @@ & A =g 2,
IEFT T TE@ AR gftEm Qar
¢ atv v 3@ gfee & Zar gm,
A7 & g g 5 Tad asr Gayar
R qete T AHA FT LT AE,
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[t s wfas] LRSI TIIE A SO
A ag e 2w & wad W W, 34 ¥ Afwe faoy |gamg @ #
I & fawra F), W & oSwaAr § a WT R gEw d gl Q)
@ oA ww @ o gf ey | @ @1 T EWE A I A
S5t & faafas # nek @ faw grar el o, a7 WS adms &Y
w ¥ e § A xar g A) At qatadt ooy wv de
R adt g1 dwwg Aifge Qd @
Qgenw g w1 oA famedy AT T G qHRNIT GAT qT_
gf foafe ®) SR FwET iy, afww st & frae e
' gw #aw @ vy § Afwer e T
wraEe, # wI W R - fE &9, FE MT gH T FT
wrat &Y, gER Ao Afew searTevATa WA @ gwig § AT welt @
Fze £t Andmd @ fE g oW far ogdr feet % do% 3§ off
2§ qEe w@ w g adaE g e W@ oAy, 3§ # fegwA A
# QAT Ff A F,  St&TEIATS yar wEl 7 &0w FOF @E FT
& & faw # fegew & O fear & 5 3w @ q=adiy wisEr
AT & Fore 2 w@l ar, daT FEET g wifsd | ug XY AN Aot
& ot e, Al @R Aoy T R WO ger diser o
-3 R Aewd T, W oven W F 1 fawam wgd frogw it we
£ forg axer, gawr adisr wir g, Wifsd | W S o o® gy #
HTT & 9T e 4@ gE @ &w 7€ N @ own @ v 9EE
WIT TAdr FTG gT 4T S w7 37 W A s 3w
% warT a7 STEAT § A saAT A Nern & fwisfe 3 77 3 20-
FHg arg Gwasir DseTd @ g NI &) aFT FT g3 10§
B WA § @7 TN W @ ae- G SRCCUIE R S
wd A o df & fard 4o Ml ST AN w A
TS e, afFr SEs d@ fout § 3@ w9 ¥ | w3t gHadiy
g Dt & fIf w @S =g ww NS ® waF ot g & g
f o=l & fowfoxr ¥ o v 3m faw da-gdr Naw 7)),
adf @ & AT we fogwmr av AR fwdl dr FAEIS GEHFT AT,
artt snfas feafy, T &1 ARfow fer ot faodw TvEIT &M,
CgaRd, X Rt @t & owwy # Rt ft AW T A
co AR,  GFAl & &9 9@ | Naw &) gFAT 4T, SEE qm
o ARG, X F AW A Qware a@t wrly FfgE d A
A * maw, 3 AR wwE # ¥ m g g0 el q‘TW‘f’TJ_
'qummqammw;ngfq; DT ® MNA  QF G HE
I o o O 0 G famr & 1 Wy WMF AT FEW
feaft # wgw mT§, waegeT A mm%lﬁmqgﬁmﬁ:;
feafr # ugw o &, UF Q9 fegfy % A el i gd @ fsd |
@ 9= T § 5 wgr & oww wed et # @ woreft AN 1 F oAmar
1 ®g e feard wff T o § & foar dgem & @Ege wie- |

¢ -

- - T e ememie———
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gd WA AT | FY IR A
Affrs gz # afg g o &
W AT FWAI E | w7 anf #
1970-71 % HIAT & ;T a¥
od Afy T w1 W T "y 7,
@ ar@t S ® mwar g,
gfr T mrenfrs genes wt @
At qrAaT g, & A § fF Ffrwen
& way #, gSfaarer § aiaer #,
faga & wmA #, TR gt &
eg AMfAE fAer | g7 gaafgi
§ AFMT HET AT FEAT 1 AT
afrmE oFf AT g 7w wrs-
fefe® adaa ws3  fawd, afsq
g gt AfEal § qragz @
Fm & fFogw o wdf @z oar
w &1 ¥ a¥ T FIAT ;0ZA
§ M gAR w3AT fafaer § g9
¥ oz@ A gaEn & arAgg,
qINTZ F AIAT AT qarw ¢F
oAty S 73 T IR #Ogw
qre I 1§ 37 A0 AvFavgl
F A T A 7 fggeamm
gfrar & wdre weFt A dafees @
AT A ATH FERA AAT
g3-33 AWA 77 F AT ATH
qv {9 At F oararg oy q@dr
& aft @ g 1 ogow A A
AT FMA F faga ¥ ar mar &
fagrs & gv g  gedy # Sdt
st g 1 3z R gfagrdy Fare
2 faasr .  wmw aiz N
I8 3 A AT =fzd ogw
F M7 2fw sargA ) Fhx g
fer, afer A3y & a3 )
T @Y A 3, d IT F AR
o 92 qifHATr fF qayr g
& dF  TA T AN AN AT
qmare fgegea g7 ¥ 7T wwar
g oM oAz AR gfaadr s

g 197 AT AT W §
~8- e o
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afFa g & Fae ar gfmar
mAAITaafusag @ &1 an
F&7 f faad €Y afaardt sein #aw
NRE,IFRE,AMIEAET AR
O A #wg -FNIMD A oh
RO, AR TN 1 =TI Famg
Fea Efraid @ AN 1 wm ¥ Al
FATAFT QT w7 AT ¥ Fare
T &) §araar g, AfwT w0 @A
fF wraws ¥ fggeam # M€ wiq we
aF 7l g5 & @ F sA Aar v araq
Araar FrgAr § fF ) qware ww
g% fAa &Y a5 ¥ a1 Fwmare
offes @uF A faadt st a9g & ar
MY £ Wa7 A faar N awg F
nrgAy 7Yy &, arfger-wifaear s
2 Atk AT g T A w7 forwre
g) Fv 77y &, oAy /idi 4 ar3rg aar §?
=i & @ gug fAfrew faea
T1fgd o ga#) fegfa 7av & ; F arer
i 7 5t w1 & far gfhardr
§ 9% ared fradr aves! 91 ) 97
TEF At AFA qEIRY WA @Y 1 F
faw Rt ot § frdaq woam 9Em f5
feggema &Y g3 7w #§ #1 feufq
2 9414 | o

arener, uf wAwe B g
¥ frarg ag vgrar ( X 3T @1, oE
5oz famr & lo TTIFAT RWST )
g2y €23y FY g fa9 Arev 97 o@r
gadr & 5 wFe? F A9 § 91 A7
4 fgrgeara & A ¥, 719 39 feara
F gt F1 @y at fergeara & wagd
F WA § 300, 400 I g, fea F
N fererar a7, IY FF HIT A F FAI
1 Fa faerar & 1 fggeamd wwa}
AT AT F TATT & I8 9T aHE
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i, masaawﬁwmﬂﬁtaw
T g | g gl feafa gt e &1 1963-
64 ¥ ga ghar ¥ qwdfeer dw &
fogs & st wisew 9\ 38 85 A
1975 S FT 1048175 1 1976 F
111 &7 § ogw 7 § 1 ey g
¥ g o @ =4y gfer 9 @) 0, fora
g & o7 wfee 79 10 sTAT wfe

ATF G | 3 =N gFTAT W T wAaT

e AF AT A § F9-qa9
9gF AT § ) T AT A& AN |

9 A 2 ag faum B aewv
#Y wifiyy Afa w1 o grar § 1 d@frem
§ AN g AT AU ¥ g/
WM FY AT H a7 w FLET AT | o
frraa @F @ awd@em w7 faar ar
Iai e 7 far a1 1 gy gear
graT I g N i gmda d 1 a
wﬁﬁ@wr"ﬁﬁa‘%l FfrT #
arAAT =g g 5 S gmwars mied
frograa « f‘.@r IAFT FE-A TUF,
IHHT FAA-HT ST, FIT-HT T9TF HI9H 37
FrER T F DY IIT F F1 IHFT FIA-Ar
THST WA § | ANC FEY & A mwaEy
Tt w FfRd i wgat wifey e
FATTT QEIAAR ¥ F1E qToqF 781 &
ATIF AT F GATISIR FT FE A0
gaTs 78 A L aeE A W oy
# g ARy A Frae wiE A WY
g gEEr | WYY OF AT I At
faoar & wa-83 & wge | Frmwr qiw
s T A g | SqET GFEAT ¥ FE
FE T FEH F w0 F aw 7@
| IaF M FAH O &, ATy &
faar faes § Qg *Fgar Figar g fw
1969 ¥ =adr gfer r'rar. F 7Efig
T - -

R

N W wWegvay : AT oIS
WEATE?T & | TG F W & T FT 17
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®E) ﬁ%ﬁGFTM%T?@ ! irgaﬁ
RN w71 1y foar & o7 S @I B !
T AT AN ALT @ QFT | T I A7 A
AT T &, | 0T 31T FY VI AH1T A1

. (o) W gAE © § W@ AN
R} WT B J {4, L (FEER)

W SRR WiWF : UF ag qATy
F |19 UF sfaed $r wior (AT AT
wrd R wfe wd ot wud fawr s
Fefe AT & 1 () |

SHRIMATI TUSHA MALHOTRA:
Mr. Vice-Chairman, I want your rul-
ing on my point of order. He is a
Member of ‘the olher House and he
is being named here. What is this?
Should it be allowed?

SHRI- HAREKRUSHNA MAL-

LICK (Orissa); Sp what?

SHRIMATI USHA .MALHOTRA:
You better keep quzet I want the
chair’s rulmp; - l

THE VICE- CHAIRMAN (SHRI
(DINESH GOSWAMI): She has
raiSed a point of order. 1 would
requesy honourakle Members to bear.
this in mind, It is very difficuli from
the Chair to put a complete ban on
the speeches, because, after all, in a
political speech riames may come in.
But 1 would request honourable Mem-
bers to keep in view that it is better,
as far as possible, not to ‘take the
name of an horourable Mamber of
the other House osecause that will be
against the comity of both Houses.

SHRI
Bangal):
quote from somebody’s speech or
statement, in thal. case also can the
namesg be mentiorted or not?

. MAKHAN PAUL (West

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): That is why,
I was wvery caufious in what I
said, I am not gutting a complete
ban because in & political speech
obvlously a ban cannot be put. There=~

4

. But if somebody has . to&
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198283 T gem .
TEIX F q99 FTQT G941F g, TF
foa frmgl & e wely iy § WK
ad 9 &, 7 @t ¥ Afy-frars,
39 AWM FT TGT qgF, ST A &0
AW, ST a9 MM AR AT
a1 fargeaTa & ATHEY ;I A 37T
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fore, I have asked honourable Mem-
bers to restrain themselves from
taking names of Members of the other
House because that wil]l be against
‘he comity of Members of both
House—if Members of the House take
the names of Membsers of the other
House or Members of the other House

take the namses of Members of this o fee FFAT qE Y 5T

House. So I leave it to the responsi- g q‘?ﬁ' aﬁj'jﬁ qa}'ﬂ

bility of the honourable Members. F fgai® st § 1 ag § frage weei
argarg, | e - = .-

SHRI B. SATYANARAYAN RED-
DY (Andhra Pradash): But so many
times they take names of Members of

other House.

THE VICE-CHAIRMAN
DINESH GOSWAMI): If they do,
please raise it as a point of order
separately., ’

M weamw Riww : sivaw, & fdew
ag FT 3T 47 FF 57 FaT 9T grar Y
# fooel 1 717 78 Far 1 oy it &
ary, fad ar § ¥ @y =rey & fF o
FTIATTT F1S TE§ T TFAT, TF ATIHT
1T &Y @1 E, 9T FXT T ITIH T4
FE TG ;5 A R qew A
TFAC ED AT IR -

SHRI SYED SIBTE RAZI (Uitar
Pradesh): He is making baseless
allegations, all fabricated.

N weaaret wiww @ & /9 W
ST & WOy A7 WA AT ) F @
1T H T] qE@ ¥ FgAT g § 6
g9 1969 Fr *way ey areft, o
JFT T A7 1969 H HYAr 7EF F FRY
FITE S Wi 41, TT I THT W I9F
fga1e 9 = 7o ) §, 99 I 94T
Farar 77 5 F @ qew § Fo Frae A
2T FfqETd a1F w7 W oA | I+E
T G TS U A0 FT qurT g
2T oy fF wrag Fo A fa=e S 3w &
T AT ) FfFEw w1 #Y o grea
&, AW AT AT F F, AT AWT

(SHRI

] -

Ig I 39€ §, 98 99¢ fErgeana
F TF WEHT &F qTTT FIE W% T WG
Fgar g | 48 ghaae & frovaw & feons
g | 7% aFE HAFT TEF FT A AorT-
o g, 395 Wi fame g 1 mE wig =%
FIT =5 FE TS € | TITF FIGU-GF F
T T FIKAT & 197 A7 AT FEr TS
g aagfrsad g o & 1 e
WA @A AT AQIAITAAA H AT
frarsw 4, afes w7 W @
FAIST F7 faar § | FAIET ¥ Q
FHE F TG TR w7 AT §
HIGH 18 oY FUT &9AY &7 gaeehe
TG YR | FIQTAT A AT IqH! TGHT
Ty & fear § f& &0 e §
THITH IHH G T § | T WITH! g
g geal ¥ fawr & fafiwe o, &1fF
Tg a1 WA AT 7Y AT WA fAwwgw
RN T3 @ | 37 a7 F1 F qg) 64T
org W1 ¢ | § faw ag Fge wgw §
&5 7 aure &€ gana fawax &
AT fopely aoe & g1 aF v § Iwd 7+
TF T ag e % g3 g9 A gy
Fafg wr? gaw wwa %A
g9z §ag dal LT R g
T 39 Fa F ATAF § "X AT
Q10 &I 95T 4 ATAT WG WY VB §
o fgrgeata A QI T 50%AT
ROAT HTA €7 & I 9T, T AT THA
F 17 9V o W § IEF T Fy
qTF AT FRA 9513 T4 § 1 72 QA
o
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[&ft sezarer wfas]
Famdl 9 dag fagandear wrgar
g frag awe 9T at av atamgme
T X1 AN FAFIT AAY & R
Ag 9T RATL a9 L 1 ag
FET R T2 At & F5 o ard it
Frafagar sy asz frar T I a®
& AN g a9z ¥y ofaaar w1 o
AT F7frar § 1§ Dgear af
TEAT §, wfra wgar  wrgan
EfFan am ¥ e feesw gFax
AT & &1 9T 924 qa1 gwl
At At A mnm L3y T
&%r%n Taavg A FE qvgd
WE G F1 Fgaaa A Arag
93 arﬁa*guﬂnrqﬁm’r‘w AT
N AATE ) A TF ATAQ TIIE
g amed @rasﬁ aggfe grvga
%9 ISF1 " St I qrEY
1399 § Al Fw mnaT vgar
EE (] @crsra‘srrsq FIFT FT AR
MEIETFI 0 FE 97 A AT g
! 3 |3 ams Afan  anen
AT § 1 and fag wara 3
WEITA AT g1 7 AAq @ fr
TAETT FTa'gl 9% |AT 9T WY
fs waad s fasan § g7 3ad 8
LA (CTE UL S § N I T4
FATE 5 ag Fwreqdmd sragn
AT IFL LN 1 N9 §TR O g
A feat awger s mr Ad wr Y
W navRfer ¥ § 34l F1§ wA
Al ® A F owhe S @-fagrs
AYRTRTF FH F g7 HRT S I9FT
FE AT AT BT FFIT AT ATIE
€1 T9 7T A aaes @9f § 0%
FAT AG PTEY 1 & FAaT AT
g AT AT Mo H o IREA
faant  mAmew gt frar
AMA IaAT HAIRF a1 AT
X fear § 1 zafan gagTe y wgms
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TR e Ad g trzmﬁ n
A HYAT g AITHBITAE |
WqE  WivATE Fad Agd w44 |
TR AALAA AT TF ¥AT Fag
feat JYg FT qraw W @ qwar I,
fF IIR § 28 4T T aweArE
3 AT FEA MEATE A 57 FagrAy
AT QAT W FEAT TRATE L F agr
qran fast ag@#rata Fgarg |
fax framm wfeare A TE AT 9FA
TAT AT | WIA-ATE AT ¥y QN oF
7ge FAH uF§ G A Sy d
RGA qF AT Frq@AQ A T
famr @A A fyar g et § W@
ATE, @Er, ¥4y, grare, gfiea,
FEAEr afe @M 3 awd
ALAT 9FT ¥ o= e v aaa
3 g7 o4l oI faur @, gad
X Fog datat F qwar gfﬂa
T asqra} fef EMAr g A IAY
feam awd &1 gn W37 arag
fegargax & awmwr gfiga a9
T AW FAA WAl Rae
FLT M AATE g § o E
I AT FIALIY AT I F19 gog H7
Jar adf frar | gifre ag e
HAT AT AT [ QT FIAT A AT
gttt adfas aramrr g1 mEw
agsgg fAan §1 wwag waw
At Mg @ & g fr g
QAT UA} 32 TAFTE, 47-50 @TA
¥ AFEWA AEd fad 3o
faadr faegdt 39t 3R A Ty
RI® ar-fagd aig & ardar #
17 Fla¥ af Fgadt gavace A
#ZAIU T FaTar WgArg 1 W
Ty FT UF ALF S fR gamare
F TEHT E, AR U 3
faars agf gz ag aswTqe
wal, T AT Y Sar § A4 Avye
9§ W W AR # alFa 3 9
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agda Wiy g ) wfFa s~109@H
g Td § 18 9% 9| fAaar §
groar awaT g fr 9z wEg +71 99q
qreRr AR 1 § srAar =rgar
g feag shadrdradar azarga
wgard fr ety TAA Y RRA 1 99
QEAIFTA FXANE & wal =wwmal
frgaed o e Sad o
ST afl Darl # Fg Al w1
dazdr Tt g wv Iay T AT
wfre ¥ E AT Fr idy I
Iy Hdw AT T
fag g aw §faar W A
qar fed @ 3z Al gEm@Ar
T ATHT AIS FT 9I9  TET ARAT
6-7 AT F WY Faqr 1 A
ardd §%a gen dfraiyaa @y
TE A F gEH  HIEHET | 8
wig IArTWATL AT -G TA
wir F afgearnfeear awe @ W
g st a0 ave Fam i
gy & IRY ddtgla & i,
TAHl w37 Ay favgw *
afed s & wRg amacane
a® wwAfaw ARfd farg Mast
gar uel Haar @ §E A
g AT K vg & W Y arg
By 71 Afas oI wIKT I §
gasy aew A7 T vE @1 A
¥ A fREr agg & araedy Aff
w3 %7 FNPF . wE g w5
Jaaw § @A ¥3 esfa & qe
Ag = § AIv arwaw amd Ay
ag Ara  Sitga arfady vedt ot
Baz am g & | =@ gAg
farad atqd € 1 mAF FET 9T,
g A gadq frar safea @ ad
& ag sSgrar QAT arerAFAT
3 JAFK HA F FAT faar §
M7 ¥aF FI 4 TIET N

gaar aff  Fvar § | AT
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99 ugi 9T THAT 9T IgE QAT -

g3 ang fmuagds fagem - .

AT g7 E A AT %A W
THAT 91T aREE e §
¥ am w1 § 3u fama ¥y
WA f7 dF IAAH qw #®
frardft & qg3 & Aw 7 wogdy
faardl #9857t A S aEn
QY 2w aFf frad @ @ o
W qaTg OF B AW § 3§ 9w
wgr Hard B oat v gawy
famait sTHE wwTAN ol 7
wed shfadl #rave aag 8
& A% FFEa adl Fw@IE )

et 8 fagen FrErEify W

¥ @%% Ae g’ Hug
fras wigey geeare fog 26
W ARFNS § g go gl
Fwaeufn @ avatdqra faoshra
T F7q @ AT w5 Farr S qed
g1 ufrfegfa sramd & sell me
Th ATSTATAT ®Y AT YTRAT AW
AgrSmar g @ AnEr s #Hiw

gira & TiaeR SOwAdr & fagrq o

q ¢ frdrizy g ov ¥ wa™l N
gz 3F7 B @ ¥ AEE W
THA WY ZAE AE 999 AT § XA
AT Si9EdT Sy gATC QYA QIS
Y 3z @A & Faa # fHFa
AT FEATEPr agd e awear
ST A FA AT TAHY  WT WM
g1q 34 FAfgw a1 ag I
qEE A IR A

qteaal, A7 A F S avg
FEC DT FI9FT ATH AT ATFAY
g 1839 Shaed A9 3z ag
fo o g sfw gaz g A
gal-TSTFT AT § ag g0 AwE Y

g N Y a7 FOIFAT

gd1d JUraa A ArAar 1
Tg ® B15FT afex q@ @ ag

_‘i
_—— -
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[+ aware wfs)
fedfter v e rrarra zﬁwzﬁ'qrm
-y § far agqar #@ S i
AT @ 7 a9 9gF fWadr ¥R
Noem N 99 9§ AR
aifge 1| d@fFa g at® & I
W& ¥ am agq o g € W«
Sof ®Wia g 9WF AT EEw
wEg At g, frm Xfawd
AIEM @9 gAY AT AT A
ggsT fgrgeam w1 afir @ Qg
wa ¥ faady § agi & fraral
N agqd FH R A FLEIATT 394
§ fY o e w1 &% ¥ SO
ga Mg frawar gz A
97 frarl BT IaRY waw % e fag
sra | gy fom fgara@ ag o
goRal 9T | AR AT
Fqrawv, 49 a7 uraw, fearq
%aq ¥ AW a3 AT | mWA
g #A T Rfewadfl A A
groor &fw AT gaAr R MIY
qreag, TEOATEFE 247009 Q¥
wmar S THAa AT W 5w
w4 ¥ g FFv ) F 9w
Tga ST @AM AT ATE Y
frergl #yawg 3 wasl F Al
N £% af @ik AdM Fravg /
AW 9N % s fRkamar
Tigar g ) fergwmm #7 fean
FOT 39561 0T WA FT A
dar #val ¥ 1 388 23750 FQ¥
wd FT e fram gt |
AETE 1 1080-81F I A FX
fimary | wgd W A qd R
st F0T 22,297 G AT
yaw =fe §m, 22.2% 4=
™ @1 dYag QAT FT FH Y
Q¥ I9ME § FOT 527.0 QT
gaar fearal a1 & w7 wgd

§ oAT QT AR HN NS W
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T FEF ITH @ 9 T FOY
393 g oY ¥ § ) oY ag vg R
T WX AT § gaar  war
Ty & fAC ¥ ag aw aw TwEmN,
ficds o §9@ Y@ aw an
frart N ga Franr axar A
FAEE 7 A 2 @1 wafeg
# ag Faaga avar wiga o feardt
¥ Gaew F AW T HHATAR LA
Nfgd ) gIrE sty 70T e H avan
T A€ Gurar Y a¥ar ¥ @7 ae
ag § awar & f5 WM wedt W
TR ® famar ;T g av &Hfuel
nagfafadt a% gede fraar €
1081 ¥ &9 QT 9¥T § ¥ 4T
W ANET Sw  Aqew § SeR
RAQTY Fra<ad # OF £4T # O
685 mArY fire 7 TAA™ Y
d9 gTAw ¥ nAac o fan @@
4 ®T 685.5 I QAT frwar
dfFn Ndw F TR fFrgRm ¥
al wtaat ar A @I 2
il § wif-udf W gt w, fow Hang
% 93fq AG B 99 HAHT T
AR * 558.8 gy fawar §
F R AT FT F JIX WY
mfrs wv § 7 3 I N
HEFT awr gant gw i frear
WA, A AvArT Fgar ATt § R
w3 guadfa dAmmr & @ A
g W % g fyg |9 A
A AR awwy  foegw
FAF-FOT a1 fomd @

d AqonmTY ¥ SARY areR Tgdr

oy YFQaFdT 9 ww A W
wargrag §) iz afg@r-afgar <o
1§ @917 wim § nvET eI e
guT ®W & W Y| Aty W
A g FY GG W@ g o

g wa feafy Hvgvrg

-,
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fggmam &1 Arwar § foawy
frefd aurdg ¥ wa ¥ fgrgeald
oy arform Wgg £ ag Qw A fedr
Alg A WIARIG W wgaraad
WETE | WY @R SRR T
7gd § A ommr wRwd
Wl AW E 1 T aE W
SreTE S FIGT § IEAET FAT §,
I qE 471 SRR T A9
g fram & @ Twew §
g fog frft o &3 o
fedt 7@ N el a@ A
Weq ANF THASE Har FeETH
W g o s Hag faaew
FEr 9N fFowed mowE §
AR H9 T AEEl ¥ I OF
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je—

fager Nawam i Fwdady)
@& Fgm W g fe g g
dYow AbE mae ¥ S
A DAL Tud AH o ww
qA P A GH I E 1 S
AT &g W) g fegam
qOA g 9 T TQE An
T feafy A amw foar g — :
"TwFT qEfed WoET F o
uoE - .., (cgEEd)
T AWM Ug gW SieEa afEd
TR T gw AN A g & e
g9 @y
g F% qEfed ToEE &
TIH W,

& ¥ Wl faely @ qew

¥ o €
T ommRAm oW qw FT AW F

fra,

&% qer AW ar A (F e 41
Fw fegeam asie A1 weET
FET gAg W fegw™ #T aew
gl gzl & suwr fAAgawrg)
THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Bhandare,

are you tempted to speak now? Or
will you speak later?

SHRI MURLIDHAR CHANDRA-

KANT BHANDARE (Maharaghtra):
Later.

THE VICE CHAIRMAN (SHRI
DINESH GOSWAMI): I find that
there is a great reluctance on the
part of hon. Members to speak.

SHRI BUDDHA PRIYA MAURYA:
1 have been to the Secretary-General.
He says ‘omorrow’. When I went
lo the Chair, he says ‘not before 4
o’clock’. .

THE VICE CHAIRMA (SHRI
DINESH GOSWAMI): Are you
speaking today or tomorrow?

SHRI BUDDHA PRIYA MAURYA:
I will speak today after 3 o'clock.

i qux fed < : SWIE AR
AT GRS T QAT R HeATaTer
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Afgs  @EE ¥ wOR 9t N
Torg fad w@aw ¥Rt 7@
¥ gad sewt Arardk gl E R
FE N wedram Bl W qa
frRO¥ A wg 2 B E A
%y g G i fE wh wir g
oY 37 awde g0 ¥ g 9T WA
qadt & fr vo¥ IR A AW F
aly A 1 AeEr fegem A
W FE, TR fFgEw faoam
8 gam g1 fee gu feqam
® A S AT aware § e
TR AAIE q 90 WRT 7 fOw
F T AT S, AR A g €.
A ¥y TR oFEFA gAT AT
g gqfery W@ 2, TE B
T TC AT GATIRT &1 AT
¥ax fromr =g ooy &
AT R WA FN AfRET o 0
AR & J@ O AT R
Tadtas waEy faa B o Ffwa 3%
qrg gra girar F ArAAA wgfar
¥ ofEmR 2w, g & SafEmar
TG TGT T W A Trerfens
madt & Aifeq g1 T o, AfeA aag
g affeE wrardt 31 & faw
0T AxAfGF IR fawgd 5 a2
Wt T g A F AT FT E § R
fer o =1 arfas Tmar ) sl
q IFE @ 917 RO A 5
T T AT F N

fergeam & asiz aw  qfeq
RAGIAH AT ¢ qrx AT | IEA
fad mady @ Aew & QT ¥ fag
agl afer am ardr Al ¥
faq or qar fgrgeia @igr &
AR FIqT W7 FT S , ACHMA A7
g1 9%, Q% fragg & T ¥
AT gT TF | FFAAT, 1T OATAT
fs w7 g =A@ gT @ agT

TG ATHT A F, IgT A SlaTe d
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fatare @ a1 T@Y A SraTET A
e ¥ 7@ 5 aodr DaaEi W
A3 AATEd, gEE oqr Ewy 1 wA
# wEwd At A g7 g AW Iy
grars N agvd YA ar gw @
g, AR W AT@ N @ T TR
Tt 30, gfaar € g7 wgfaan o
g8 &0 g fasdy § Ay ard fa
% TR ¥ wawE) § q9F D)
Jfwa g 1 Ag® AFgriEara s
F1 femgearT qar W avar §, A
Ff fgrgeam qar vg wwqr § SfwA
gafAdwary 1 fawre fgmmars, &
qgtey A w40 A F gumar g fr
SATEFATA AV ¥ 3T I F I AT
¥ @y Qar &
“goaR gt 8 9@ Fg Q)
f&F @t fFemd g faad g,
# A9 TawA qEma & W €
g FaFar foay wgr g

AT, [E, TF QF &' A9
a5 FAr FE agv ) wgy A fREw
gz # AT QA U A qvgw 4 faf-
fra w3l miv gt ¥ fgam 3
NNwa v@ 17 § 1 & gz feamr
=g 3feera & 37 omi F) 5 wdy
f vy 2w B wasifaar & fag
W N FAT F fag T 0 AEwAr
% fag %w &Y geow o Wy &
arga & fag sy oft Qo v Afad
s a3ar Al 21 wwe wwr
1971 T 92 ST 99 frgam &
A51E F AR 27 frar { fzg 9y a1
AT F g [T AT W FwY
qr fx A o qed wrady o3 ax
ged AaAt my wfe & qrgd oo
gai sz a1 f5 gw qar  AEm
Fafta agt T gw ¥ HATEA
&3 & fag gqure A ¥ faay Al
{7 &y gma qIter ¥ Fav frr ave
w U A | oAt ft g wma
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5T BT ATE AT, @YY e
fad gedtegz 3 fad gifraw A
AT & ﬁr«fmﬂ‘ aﬁﬁmﬁ A%
¥ W guT W HAE FA R A
FE Tt | g AF AT 92y 'ﬁ'*r
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IR (TTo THE sﬁffwr)
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g ugwfw%ﬁa W AYH TN

¥ ARdaHi A sfgw &3F A
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g ¥ a9m &7 gw Al 99 qv
s A # W =37 fow 7
7R A1 {5 arfo uHo U W ATH
amg af ud 3§ qaz ¥ Fasdr
ol 9ERY TAg ¥3q ¥y g fr
iz Nfadt # Nerar HawwT
g famr v §, a1 SR aw
foetfadt # 3% farmg A 758, 3z
g #  @wEwRT g, W,
w5 wfd W @ oI
afr ) A NS w@m @ 2

2 P. M

qAEY, 894 ERWT ¥ f1d &Y
ferer B ¥ 5 g7 dep rartg o
gre-faa st A & % A
23, dfev agwma fegfyr, Tevdww
feafy, wgwm &% =T F@wWA
gaEml T JHT EY g F g
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arfr 8 AT 39T Iy Ay &
A B T a9 T
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gfg £ T qEET AT FHAT |
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¥ wger wgm fEowr ag we
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wifge ? wm ag AL Fraww §
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amdt snfeq ? @ ay nuedr FaEe
g Prazwt @ e dte qdr wa
¥ Aar SEAT HATE F @ fafwdE
foar srar wfgg 7
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T ey difes mgr\r # arg trﬁw
T N FE—FT 42 q‘rq\?ﬁ' a1 §
fr g drm qft FAIT F g
qgwafmaea‘fuﬂ I Ow
vy fareflt 8 & Qa1 9 fees Ay
faamn sfeg faay f5 & grege
Il & ATeE d w9 ) wifer @,
T ¥ wedw # uEE Ay

farefnut sgar st € o7 DINT Ay

freglt ¥ wwdr. @8 am
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WrAT &0 %1 9gT 4 gu Aqq W
®Y &7 dwar foar g

ot waqa wfes: D 9 #

fogar dmar mar g 7 -

Wi g P @R ;9 wTOY
0 @ ... ()

ITRANETR (Mo THIT FHQAT) ¢
A A9 Fra A, | (srEu)

*ff deug feed WM« s Hars
gy ggigAr At qfwa a g
gz A ard Y, A any o
g § fraral w) IgFErn, any fag
v A ... (mwAgm)

s geqare wiew :gw A fogm
¥ To 130 3 A AT AN madlar
7o 200 3 AT 7, .. (%)

THE VICE-CHAIRMAN (DR.
No interrup-
I would not allow any

RAFIQ ZAKARIA):
tions, please,
interruptions. Please go on.

o) §az fasd W :Am F fag
¥ ¥ oma & a0 &), gfae
framl @), TBT F AT 8 TIIA
T H | CF JE A AN AgT F
AN ¥ ggmd & arx w7 O A
wgd At v faF Wl £ @7 g

. v wiat § Srwv frarat & waEr

v <l & qvHT ¥ A §, 9 wWw
97 HqdY ¢ %) 7T FAT-—GgrAT T
Ag & gE 79T FANT @F £
W wYFEE ¥ FE oqNT 4q7 9,
Q7 o7 fiFgm & 04T RSN F q7 F
g=q, 9t 3 @ fasifagi ¥ oo g
T gy §1 2T B o gqde
L Fy W@ # e e av  faar
T q@ & Av UF O dfpag
o w71 8 iforr B, fr fog 2w
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a1 g7t § AT nAry 931 g1, ALY
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AT T T AAAA ATy F fog A
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Az NG § 5 a5 gor (G
@ qdr 1 fusdt grv qawve
oz A AT WE fY 1 gg TG
Tar a1 fF 39 ¥ F3a w9 g4 #
Qur - FI A g3fa @y arst &
IAEIET B 1 WYY Azed
gir ov fag sdmmr g 9w
AL G SAQ | Feqrgag adY W |

T 91X 3@ a9¢ # Sfved a@igw
& fod ot wrawa fear mar g, &

T ST AgTET @ L, a1 Fa
g7 & 9@ 7E s gz 9,
T ¥, 3T ¥, |WmR §, WMH
frwre wrdl § @ 8 WR 3W oA
aifas fafs & ggg av e qar
FAG & TIH0 ST fHem
AfFT a8 9% o i o 7 R
g, St fe ged fafge 10 9@ %o
@ W § o offe aigw A
AW a1 T § gw-Eg TR
T T Amie R, fer  sirsy
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ursfens  faafaai 1 qmar F@
qeqT g e F foa & grow ey
TJET T A W TS T F qEHA
foa § 45 @19 #Y I9 qE FT WIGHT
5,000 §0 TGEE F& 10 YT &
15,000 To qT T & | WFA &
AR § g 1 wgfa a3 AR aw
# ¥ aWg S FEAEQ FeEA
ST orrewfe 2, 9w § A A
™ ¥ TR T8 R S gwar fw
ey ar feafy st & g€ &
7 faeger @er @Y g5 & @ faafy
# 99 aF g9 § 999 7 feufq,
. qarard &Y a<w, @few #Y T
yafq agt grlt, ST a<E S &
T ATHIYT TG fHAT ATAT g qF
TEAATA FOAA TL AH AE AW
aFar |

goe § dm ISz & faa s
ggfesg W@ W E 3T § AR FIA
THRES & 19 § FH QAU gRT
X AT 9 frgem ® W 8

ar TER ART 8,4 I g g

# oar d3q & afg #% % § |
g9 ¥ 9@ a9 U §  FET G
T fF e fafger gfemredtaw
§ & gE—-4 TORfaE A A
Fg Al TEAT, & AT A1 9= A&
WTER, AR § AT AEST &
g FCATEY @1 & 1977 § FH<
1979 % TFHAEFIT ¥ AT EET-
Tg aifgdr fearssem §  fSaT
g1 GaT gAT &, AT WY SHET AW
T2 1R W S a afd @™
T 9% W AR 7 AT qaeog & TS
g f& 1 greEws #Afadt 3 SEW
#frme afearsiq P 9@ q9@
wma fF M-8 TN T 9TH=,
dqr fF qrax #Y 9@ &, T WS
F 9 F@ D fod aga R W
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A TR & Jed wgf §, AR
TR QA A ¥ T A g
qfer A guR A @vE § TR
Sr{gweres awarg, At Iaa Afrm
gfeargin fIfqdt 8, ST SaNT
e ¥ rRr fAr O AR 6}
IR T TG A aF |

RIFAAT, § AR AT A agar
HTEAT | ATT HE) FAT A FIC
95 @ 1 1 A § aFQw FEw,
wre D-Na faaz 78 7 73
¥ 1 #a U agsgar fs garnea
Fagaga g fag ag 2 ¥
F AT FA @) gfraer at
¥ Tu 99 ¥ Ierea g «fwa
far &, O gg I areafamar 9
aigifra § v frvag & z9 @
FIIN W gL, 812 gAY, fagla
atal, TFaed, fradl, dqa-
wifnay, §oa Sreasatny, sy,
fgwrfeal aur N &1 gasq awr
#ETH F4 & @10 § 9a T wraar
qENT |

#a W 0% qra T@IAT AT
RIAAT, TR QT Af AT 9187 ¥ 781
g FIH TIT 7477 7, FIRFTE 7Y
f& arvr M aw g ga N fary-
Zr A1 HATA(T AT GUANR F)
Fagd gt § g2 ard &1 dgar agl
agar afss s faara @re #F
[AY ATERET RAT AT | &
1977 AAFT 1978a%F F1 9 a9a
# g @a) W~ IaFrAw A
ar argar, afsa § O Fg F77
Aar 7@ g afe 9% € A am Ar
A @ § qm AFAr~—ag AT
A7 & FIpar afT AT § NG
IS FE FT G, AT, ¥A Y
a1 18 AFI? AT 19 ARAT
a7 1976 8 U wTAr gE @
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[+t deag fasd ] :
LIFHTAT D FT0AT T 3 H{YY,
3. & faw M o St arT §amar
AT AT, T AXT D ATHTC F A7
P I AM NS N Zvadigaasa
FNZ AN D UV I FT TG
foar agr &1 sNA9, 39 FFa §
F3Y 2 FNwA F) A¢Y A fax
fafga sarat =1 9fa & oo fmy y31@
3 wNa fogr a1 757 &, IEFT faw
oR &) IIeX A Aga F  arydA
a1 qrgar § | 4 -qﬂa FT TZT

s:—-‘ - L
“qiafag 5, 3@ FE VT,
% feel-110011

. 18 LATE, 1078
fag rwala A,

—_— e e e

- § 39 97 & W qATHIAA
& ufgasar vd Iaar 3 s 9%
goSan @ 159 9T FHIA T @I F |
Q9 e § IR qF TF FIT
gz W fwar gr #w7 A AqATYS
za W § I 1d U qIe
qgy W fagr 9r # §F a9
apfrana =v 3 39 gFa7g } arada
M N A 39 ez yv AER
AT A 7y wfag @ O are e
a1 fnrg dar sda gar
B g N gafaafigfgr..”

o T wfew o
7 TR FT ¥R g | AFAFT,
¥ araar argar g fs fa eragie
N Y F a7 w@ &, I A9
W g, vam aswrd AN oA
AT A & ¥ Jerearse ArE WSy
ag g {5 =97 Ay 93 933 AN
T D aeﬂ ATTF R & gqga“ramr
stRargarQary o0 T
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THE VICE-CHAIRMAN
RAFIQ ZAKARIA):

(DR.
From which

dacument you are reading.

S deu fiel W : § wouEHT- |
Afe FeAr ats g F g |

v aﬂz % ?Qrg !
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SHRI SATYA PAL, MALIK: You

will have to tell the whole story then

ITYR A (mo TR FHQAT) ¢
ag aArfwfmaw gz 3 F@ &2
W@ & ) FEY muE) IYSEFRY
3 AT FIE AT T AG &
(e )

s qEaw  wfaw

2 g 3, fagale a1 9

f42a) § wgrag At & 8 o

afwar Raarye (samer )

ofy qug fered 3o G FT A
#1 vgT § 19 fea@ 2 av vgr §
sy, Al T Rarwar -

“afa g AFHTATE ]} wTHE H HRAT
waaT & fasg Har g a 1987 ared
AT ATH AP FRassr o gi= AT
AT ITAT T TATHA T FEZT AT |
1 <t g9 fag g § ag R o
=g 3 A9 N § frg vgrg 1 aaa o
# ag a@) any of vgr § v wig A
3 avgeg § FATR ARHTY FTI0 A wfwar
AGATAY 7€ o1 I ATOR F AT AT
fawar o

ara § f 7@ ¥R g 3974 3 fag

NI 1A FT A | WA FEAA

afea

GECiC
¥t fag

|

: FiE A
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. o S - SHRI HAREKRUSHNA MAL-
oft 7% A3 arza LICK: How is it relevant? Does it

7,51 qal, I A AR,
AGRF |

shfafe = sgn sy waf,
76 AFAT T, TIGH AT 1 Ff¥q |
go @ faz”
2% wda 0F § wg wedi—
‘S afmr wg At 3 aweg
§ myardy ay’ Saw saeAER 9d
$ qreafad arem 3 a1 d faae gad
gramr & 1 [a: oA fagd agwee
FTA S FET AT A7 Fr 3Z SF3 weq* 3
wiend oY arag A Far FgAT TEA
¥ gudea Wn 3 amea § o 97 118
F1 STt ag a1 fn " ag ydAa AT
H1gar g fie g WA F qresy 4 Ay 0§
st Fr wifa e £ ngroard oF
feqid segy #4 3 fag afess gfan
afawrfiat £ fagfra ad waa & oy
yrfga o ("
SHRI SATYA PAL MALIK: What
is wrong with it?... (Interruptions)
o aeag fsd i ¢ g gr
g ... (s
ot agrs Afew : wa @M
FY fetd ot wieage  agal Qifww |
.. . [aaw)

oft g7 fired T : @ S ag W
Fv g § 391 § asafega dOare sie
, @G g .. (sraav)
THE VICE-CHAIRMAN (DR

RAFIQ ZAKARIA): You are readng
the whole report.

SHRI SYED SIBTE RAZI:
just concluding,

I am

L ot @ fasd

highlight the Budget? ..

T

ag gfar ot sigt uv ar @y A
EEIE A

T om

ag "EAT ¥ W&t gIAr oTAy -
. areat AT )

I3 g Y ©1 TaAT, “Iaramn w1 AR
g f5 stta arawr afafagm & qrs
F Hava T F RIaW@IFAH 7 foay
gfaarems od sagda gfFmard fagfer
T afgete wgg Araw i fafga
Y¢ WS AGETE T F7FM QW §]
HHH d F€ gAT AF) AR G aw
fo wa A wd g amA F 7 R
AT A FeaT 11 §A TR ¢ FT
sag M B 'qF 59 wAg 3 gEw A
FE TG Aag) 9 1 # A ;fw
YRIT Qo 77T T 9@ S Rararfs
IF HIYS FT BAIM 30 F gg afvss
gfrn afasifal & fagfa ad
AR Y a@caryds qd w9 H
SETIAr 721 WY SrAr A1fgT 1 SedA
9F H T3a: wse  ofeferfagy &y
RIATLATL = Avofag &7 TRy
Furda A & 1 o WA ey §
FATq D WY gAFT @ QY war § 1 afg
=t e F1g # 83 =7 TF W@ ATA
a®y 97 5 s¥3awe § atgn
FIT a@vdigas qa g8 9 & fay
T AT F1¢T ETAAT Wa&la FA 3 Y
agwam wfava afess gfaa s
#r faafa w9 @ st wfgy Ak
¥ ataq A 31 5ATE 9F ANA ALl frar
At 3 LA § §o Faava g aFwar
71 #fha ag ata avy § af) AT e
T8 9 3 ofvore 1 fedt Prdgord
3 a7 naat fauer § favm wTo § AR
Fg INF 4T awar g | zax affw
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- .-



‘245 Budget (General)

. [ o fasd <)

FIAAT A1T 9T = e &7 A ]ar
atfazg 1 5 ag Q&Y *rE agraal
qata T AT 9€ A% } QF 1 ATART
F1a Y T ara7 § oO) Faay IR A
733 & fa¥ aden agl ¥ v A1 o
3133 1 FReY IR & qq 9 § g
I A 9 | T FT A5 4 3 @
W1 §AT 43 g7 RIAAIT T FHAA
§ Fgaagr g Pwar 1’

qeage % o 7Y ag aq <@t
fa aarureah arfadr Ty aia #3
i qiF 3 wHAT A A3 W gad
9T 939 A G F | FNF @ geae o
TYT A T4T A7 GT WA FAFA
HUATEY AT FAATT | §A ATHIST 3 A1
# €9 99 FT A gIGA FATE |

N Qe WIWE TR AT
Grafer a1 o1 awdT FRd |

SHRI KHUSHWANT SINGH (No-
minated); Mr. Vice-Chairman, Sir, I
will restrict my comments on the
Budgel only to the proposals to raise
the postal rates as far as they are
concerned with the postage on books.
I do so bacause I do not think the
proposals have received the attention
which they deserve and I do not
ihink the long-term  implication of
this increads in rates has been fully
realised. (Interruption) This is also
meant for Mr. Bhandare, who ob-
viously ig not concerned with this...

AN HON. MEMBER: Not concern-
ed with books? . —

SHRI KHUSHWANT SINGH: I am
only concerned with the people who
read books and are involved in writ-
ing them. As I said, the long-term
implication of the proposal t{o raise
the postal rates has not been fully
realised. Gentlemen, you might have
seen the report of the Federation of
Indian Publishlers protesting against
this rise. I do not hold a brief for
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the publishers because they have ves-
ted interest in this business. Although
their profits will be hurt, they have
certain points {0 make. They will un-
doubtedly be compansated by not
having to pay commission, which they
do, 49 book-sellers. They will obvious-
ly pass on whatever is the additional
burden of postage rates to the buyer.
But three classes of people are going
to be vitally affected, by this rise in
postal rales, They are, the most im-
portant of them all, the people who
do not live in the big metropolitan
cities, where there are no book stores
or libraries. Even take a place in
the vicinity of Delhi, like Ghaziabad
or Faridabad. There are no book
shops there and there are a very few
libraries. These people will have
absolutely no choice except to get
these books through post and they
will be the most affected. The second
category is the students who are doing
correspondence courses. They rely
almost entirely on books which come
1o them by post. Ahd finally, the
third category who will be affected,
Mr. Vice-Chairman, are people like
you and me who write books and
earn a part of their living through
royalties on these books., Mr., Vice-
Chairman, the prices of books have
gone up enormeusly in the last ten
years. I do not need to press the point.
You will realise that hard back books
now, even Indian publications, sell
between Rs. 50 and Rs. 100. Art books
like the book by our own Prime
Minister ‘Eternal India’' cost Rs. 250.
The latest publication “Kama Sutra”
by Mulkhraj Anand costs Rs. 800.
Even paper backs like Penguins are
not available for under forty to fifty
rupees. Indian paperbacks printed
on newsprints are now priced bet-
ween Rs. 15 and Rs. 20.

3

THE VICE-CHAIRMAN (SHRI-™

(DR. RAFIQ ZAKARIA): But that

is so in other countries also so far as
the prices of pooks are concerned.

SHRI KHUSHWANT SINGH: My
remarks are 10 the raising of postal
rates on these books when they are

-
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seint by VPP. I do not know whether
it applies to postal rates in other
countries. (Interruptions). Let me,
Mr. Bhandare, explain the point. As
for these ‘'enhanced rates, for some
instances I have the break-up. For
some the postal rates amount to as
much as 45 per cent of the price of
the book and this is what I am wish-
ing that the Ministry of Communica-
tions and the Finance Ministry would
take notice of. My proposals are two,
very sumple ones and I do not think,
will hurt the Budget or the revenue
of thk Government, There is a conces-
sional rate in operalion for books of
the pricing of Rs. 10 or under Rs. 10.
Mr. Vice-Chairman, you realise that
today ng book worth its while 18
really available at a price of Rs. 10.
1 suggest that this concessional rate
shovld now either be totally applied
to books of all prices or at least be
~3;2ed to books up ic Rs. 50. And tho
secuond proposal I have to make is
that money order charges are no
longer applied to books. People who
order books through money order
should not be asked to pay ‘he addi-
viona] rates that have been proposed.
The point is, if this is not knockad
down, I think the implication will be
thal the people who will suffer most
will be (1) the entire country. 1t
is because the rale of literacy 1is
already dismally low. It is under 40
ver cent. It will be further slowed
down if the books are not available.

SHRIMATI KANAK MUKHERJEE
(West Bengal): VPP charges of the
magazines.

SHRI KHUSHWANT SINGH:
About magazines the hon. Ilady
Member can suggest, but I am only
restricting myself to books., The rate
of literacy in the country will be
slowed down. What is even more
dangerous that the neo-literates who
live in dislant towns angd villages, if
they are not able to get books by
VPP, will lapse intp illeteracy ins-
tead of our writing them literales,
and all that they will be able to do is
to sign their names only, Finally, Mr.
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Vice-Chairman, the people who will
suffer are, as I repeat again your
community arnd mine who make a
part of their living by writing books
and on their royalties which are low
enough. If the sales go down, we
will be further affected by these
rates.

Since a lot of poetry is being bran-
dished down in Urdu by my friends
on either side, may I also end by
something which is pertinent again
to writers, the lines of Hillaire Bel-
loc tha; when I am dead, I hope, it
is said, my sins were discarded but
my books were read.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Shrimati Mohin-
der Kaur, Not there. Mr. Bhandare,
Mr Ram Niwas Mirdha also wants to
speak. So, please be brief, ILet us
follow Mr. Khushwant Singh’s ex-
ample. Brevity is the soul of wit.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: These are only
points.

Mr. Vice-Chairman Sir this is the
third successive Budget which our
Government, has  proposed. This
Budget has its own significance pe-
cause this is the mid year of our
Sixth Five Year Plan and it is a very
convenien!: time when we can look
back, hark back on what we have
done in the last two years. We can
assess what we arle going to do this
year and we can further visualise
how far we will be covéring our road
on to the goals which we have set
ourselves. And when I tak of this, I
am particulary proud bzcause our
party, our Government and the Prime
Minister as our leader, at all times
are guided by our set goals enume-
rated...

SHRI SADASHIV BAGAITKAR
(Maharashtra): 1In the 20-Point Pro-
gramme. (Interruptions).

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): What is this
habit of disturbing the trend and the
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[Dr, Rafig Zakaria]

thinking of a Member? That is not
fair at all. Yes, Mr, Bhandare, please
proceed.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Kindly ‘exclude
this time unnecessary interruptions.

As I was telling you, Sir, these
goals were enuniciated in the pro-
mises we made to the electorate in
our lection manifesto. Therefore, the
first thing which we did when we
came to power, with the support and
overwhelming suport and affeclion of
the people of this country, was to
formulate the Sixth Five Year Plan
in a record time of one year—a very
ambitious plan which has an outlay
of Rs. 95,000 crores We have the
annual targets for all those plans and
those targets have been discussed
more throughly, more elaboralely
while speaking on the Motion of
Thanks to the President for his Ad-
dress and on other occasions. I will
briefly take you lo the statistics a
little later. Bu if one were to know
that we have a ‘set’ plan as against
a ‘rolling” plan, which the Opposi-
tion Members had when they -were
in power, they will also undersiand
the significance of our 20-Point Pro-
gramme, When one makes a plan,
one sets various fargefs Like all
things which happen in the world,
some targets are exceeded, some tar-
gets ara equalled and there are a few
which are not equalled, there is a
deficiency and we do not claim that
we excel in every target But let me
assure the House, and through this
House the entire nation, that our
Government is making a very
sincere, a very dedicated, a very dis-
ciplined effort to meei those targets.

Now when you have a plan, when
you have so many fronts to meet,
what you do is you seb down your
priorities so that no matter what
happens in other atfeas, in these
areas where you seek your priority,
you will not lag behind. And this is
precisely what the 20-Point Pro-
gramme, which was enunciated by
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the Prima Minister on the 15th of
January, has been made for It has, in
essence, culled oul the  priorities
which brook no d:lay and in the
matter of reaching the targets in
those priority areas, there can be no
relaxation in effort. That is why I do
not understand the crilicism of some
of the friends in the Opposition. For
instance, the hon. Member, Mr.
Hegde, said: “Why 20-points?” Now
I have no quarrel if he wants to add
5 pointg let him add 5 points. In
fact, the Marxists in West Bengal
claim that all these 20 points are
covered by their 36-poinl program-
me. But the point is that those of
them who are accustomed to a single-
point programmie of ‘Indira Hatao’ ¥
cannot really appreciale the 20 points
which we have, Therefore all I can
say ig when 1 listened to the debate,
I was reminded of what a very leading
Member of the House of Commons
said. He said: ‘The task of the Op-~
position is to oppose and opposa at all
times and propose nothing”. Angd this
is precisely what I find the Opposition
has been doing. I must, through you,
Sir, beseech that we are all engaged
in our nation-building task. We
may have differences. After all it is
friction which leads to progress, but
those differences should not be car-
ried to a point where you miss the
good points, where you don’t co-ope-
rate in lessential areas and yet go on
opposing for the sake of opposition.
I would request the Membars on the
other side that there has been an
exhortation by {ha President himsclf
and the time has come because we
cannot now afford tp lose this ravce,
we cannot afford {o have anything
in the way of redeeming our pledge
to the milliong of our brethren who.-f
live below the poverty line, and it is <
in this context, before I deal with
the budget proper, that I would
request Members on the opposite
side to modify their stand, accept
what is good and make more con-
structive points. - It is not as if we
come out with all the constructive
things: that is not our sole mono-
poly. We look with humility and we
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will accept all constructive sugges~
tions, In fact, one of the Indepen-
dent Members, Mr, Khushwant
Singh, has just now made a very
valuable suggestion. I don’t live on
books but I read them and I am a
Jover of books and anything that will
reduce the strain and anything ¢hat
will bring down their price I certain-
ly welcome and, to that extent, I
wholeheartedly support what has
been stated and I hope the Finance
Minisier wil} look into it,

Now, coming to the budget proper,
I am going to deal with the various
aspects which have been raised by
the Opposition. But the budget is an
exercise for that particular year.
Thizrefore, if you expect that the bud-
get is a magic wand by waving which
you can remove poverty, then I think
there is a very serious misconception
in the minds of the Members because
they ought to know whether within
the compulsions of the year, in the
backdrop of the circumstances which
exist the Government has made an
earnest effort to balance the budget
in a manner that it promotes its
policies and brings certain reliefs to
its citizens, In the context of today’s
things, there are three things which
a budget must tackle, Above all, the
budget must contain inflation because
al] Members will agree with me that
inflation is the crudest taxation possi-
ble on the poorest of the people and,
therefore, it becomes the primary
duty of the Finance Minister to avoid
inflation, to bring it down and to pre-
vent it. A little later I will dea]l with
the manner in which the hon. Finance
Minister has sought to tackle this
problem. The second thing which is
very important is to see that the bud-
_ get promotes industrial and agricul-

tural growth because without greater
production there cannot be really a
curbing of the very evil conditions
which exist in our society. After all,
one of the main things which results
in the proliferation of black money is
less productivity and therefore to
that extent there should be a serious
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and an earnest effort through this
budgetary exercise, of pramating in-
dustrial and agricultural growth, You
will find Sir, that even this test is
more than amply satisfied—I will deal
with the details a little later, Last but
not the least, the budget must en-
courage savings and I find that the
budget also satisfies the test of en-
couraging savings, When we 80
around, we finq that almost all eco-
nomists have termed this Budget as a
good Budget, Now, as I said in the
beginning, there cannot be a model
Budget, there cannot be in the words
of Mr. Palkhivala, a Budget of one’s
dream, It is just not possible with
300 million people living below the
poverty-line and the growing popu-
lation, to which I will come a little
later. And therefore one finds... -~

. TR S

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Mr. Bhandare,
you are leaving everything to be
taken up later. You have already
taken 15 minutes,

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I have taken
only 10 minutes, I am looking at my
watch and the clock. I have taken
only 10 minutes. Do not adg five
mijnutes to it One finds from the
newspapers that there has been a
great reception to the Budget from
the common man, Gone are the times
when there wused {0 be queueg for
buying tooth-brushes, toothpaste, soap,
radios, TVs, refrigerators. The com-
modity prices have not been affected.
May 1 ask those who want to say that
this has resulteg in inflationary ten-
dencies one question? This Budget
was presented on the 27th of Febru-
ary, almost a month has gone by:
will they point out what commodity
prices have risen? I have taken some
pains to ascertain week by week
whether as a result of this Budget
any of the commodity prices have
gone up and I must say that at least to
the limiteq extent that I have tried to
ascertain myself T have found nothing
to show this {rend Others are cer-

-\
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tainly welcome to shoy this, If it
were there, I know that during the
last three weeks the Members from
the other side would not haye wasted
a minute to point out that prices had
risen. The very fact that they have
not done so clearly shows that it is
not the case. The Budget, therefore,
is a common man’s Budget,

With all these three things said, I
come to one point because there has
been a lot of criticism against this
Budget saying that it casts a shadow
of the IMF loan, that it puts condi-
tionality, that it has been dictated by
the IMF and that it is not a proper
Budget. Now, will they point out a
single area in which we have deviated
from the Sixth Five-Year Plan, the
Plan which was finalised long before
we negotiated or got the IMF loan?
It is surprising because in this attack
we find the pro-Americans onr one
side and the Marxists on the other.
In fact, when I talk on the IM.F. loan,
I remember that Dr Ashok Mitra
had come out with a book, the West
Bengal Government had come out
with a book, In the first instance,
they expected that we will not get
the IMF loan; and they went on say-
ing in the Lobby here, the Members
from hte Opposition. Let Mr. Venka-
taramay,, go there, but he will never
be able to get this loan. But, looking
at the disciplined performance of our
Government, the IMF loan was grant-
ed. And then they came out with this
book, with which we have dealt at
length when there was a debate on
the IMF loan. I only want to point
out what Dr, Ashok Mitrg has to say
about this shadow of the IMF loan.
I am reading from the Economic
Times, This is Dr. Miira’s statement:

¢“The eommitment to implement
certain conditions agreed to when
India signeg IMF loan became
obvious from certain proposals,
especially those which will en-
courage private sector and help
boost exports, Dr Mitra said the
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exemption of wealth tax on planta-
tion products like tea, rubber, car-
damom, coffiee will give a fillip to
the big plantation owners. The
Union Budget has proposed higher
rate of depreciation allowance, for
example, for those industries which
go in for energy saving and conser-
vation measures, which will give
only big industrialists anq expor-
ters added incentives, said Dr.
Mitra” | A

These are his objections. The first
objection is that we have boosted up
the energy sector. Now we must say
that as early as in August 1980, in one
of my very first speeches on the
Maruti acquisition, I had said that
there are two capital “Es” which will
rule the future of our country, And
those are energy and export. I was
glad that i the Sixth Five-Year
Plan the largest outlay was placed on
energy. We welcomed it. Every Mem-
ber welcomad it. And even if this is
the shadow of the IMF, it is in our
interest, As you all know the oil
production is the very blood supply
of our national economy, and any-
thing we do to increase that produc-
tion to conserve oil is to be welcome.
But, if these are the factors, then, I
should say, “Let there be more and
more shadows of the IMF condi-
tionality.” All that T cay say is that
so far as the plantations are con-
cerned, you will know that the agri-
cultural wealth-tax itself has been
abolished and that most of these plan-
tations are with the corporate com-
panies who do not pay any wealth-
tak. Therefore, I will end by saying
that those who are talking of the
IMF shadow, are really chasing a
shadow and missing the substance of
this Budget.

One thing to which I want to invite
the attentio, of the House is that
when they talk of 300 million persons
being below the poverty line, every-
one seems to miss the point. angd the
point is that over the last decade the
population has risey at the rate of
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138 million every year. Today it stands
at about 68 crores, maybe 70 crores.
And if we go on adding to the popu-
lation, to make my point a little
more vivid, you will find that we
wil] have to have additional 12.5
million quintals of fooq every year,
18.8 million additiona] metres of
cloth, 126,500 additional schools.
School buildings cannot rise in time
to meet the demand of the ney crop
of the school children and a school
will have to be built every additional
minute, rounq the clock to accom-
modate 145 million school-going
children, we will have in 20 years,
only 7000 days away; and we will re-
quire a big army of one per cent af
the increased population as teachers
and additional houses and new jobs.

SHRI SADASHIV BAGAITKAR:
The best thing would be to do away
with planning,

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Mr. Bagaitkar,
please. Never mind, Mr, Bhandare.
Please ignore this interruption and
proceed,

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: You may deduct
three minutes,

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Not three minu-
tes. Never mind,

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: The point which
I am making is that nobody, not one
person, has -§aid that in 1950 when
we were only 27 crores, people died
in millions because famine and star-
vation, Today we are 68 crores and
nobody dies of starvation, We provide
food for all. It is really surprising. I
can tel] you Mr, Vice-Chairman, Sir,
that even if the wuost advanced, the
most prosperous and the largest na-
tion like the United States of Ame-
rica, was faced with this situation,
that woulg not have been able to
fulfil it, and its posilion would have
been even worse thap that of our
country. They just ignore the main
thing. I hold the Opposition fairly
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responsible. When we were going

ahead op this front of family plan-

ning, they used it ag a political capi~

tal and set the clock back. They will
have to answer our nation for their
default, Luckily only yesterday in thle

National Development Council it wasg
pointed out that family planning was

catching up and today I find that

there is a provision of Rs, 245 crores
in this Budget. And I am glad that

we will bring this movement of family
planning back op its rails and see that

we ultimately share prosperity among

the citizens of our country and not
divide poverty.

There is one point which I want to
make and which is of considerable
importance. Today you flng that our
defence allocation has increased be-
yond Rs. 5,000 crores; it hag increased

from Rs. 4600 crores to Rs. 5,100
crores, In the meantime, our neigh-
bour Pakistan has bee, acquiring

very sophisticated weapons like F-18s,
getting very near to explosion of &
nuclear bomb and obtaining over 3.2
billion dollars of economic and def-
ence aid. And if yesterday’s reports
are any indication, their budget for
defence production and defence ex-
penditure has increased considerably.
Though they show a budget of 1600 -
million for 1981-82, what is not taken
into account is the free gift of seve-
ral important arms they get from
China and the Arab countries, A sub-
stantial portion of the equipment sup-
plied by China hag either been am
outright gift or has been highly sub-
sidised, The resources provided by
some of the West Asian nations for
modernisation of Pakistan’s Army
were not reflected in their budget.
Fairly large amounts of defence ex-
penditure were concealed. They have
created g situation where the no-war
pact negotiations have broken down.
And according tp the latest report as
of yesterday, Pakistan has two army
corps facing Soviet troops on the
Afghanistan border while it has five
army corps, 13 military divisions,
two armoured divisions ang four °
independent armoured brigades on the

- —_ 1
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Indian border. May 1 assure the hon.
Finance Minister, not only on my
behalf but on behalf of the whole
nation, that this nation is prepared to
sacrifice to the utmost, to the last
drop of blood, to the last shirt that
one possesses, sg that the sovereignty
of this country and the liberty of its
citizens are preserved, only one thing
I would say as to whai may happen
when Pakistay goes nuclear. I have
read a very interesting book, by one
of the great political authorities,
called “apocalypse”. Nuclear catas-
trophe in world politics by Leuis
Rene Beres. He says that a nuclear
war may occur in one of the three
contingencies: (1) nuclear war bet-
ween super powers; (2) between
smaller nuclear powers; (3) use of
nuclear explosions by terrorist groups.
He eliminates the first. He says the
chances of the third. that is, explo-
sion by terrorist groups, are not much
But he puts the chances of a nuclear
war at the hands of g smaller nuclear
power highest. For this he gives seven
reasons. I cannot quote them because
the time at my disposal ig very small.
But one of the reasons, he says, is
that when smaller powers get posses~
sion of nuclear arms, they are prome
to start a nuclear war. He says that
they may prove reckless in nuclear
brinkmanship under competitiyve rea-
sons. Seven reasons are given I do
not want to quote them. But he says
that because they have unstable Gov-
ernments, they are likely to indulge
in this. So 1 would like to say that
this is s national issue and on this
score, at all times the Government
should be in a state of preparedness,
and even il we have to pay more, we
will do so without grudging,

There are two measures which have
been welcomed. One is the Capital
Investment Bong because the return
is as much as 50 per cent. One of the
leading economists, Dr. Brahmanand.
has called the Capital Investment
Bond as “Kamadhenu”. And though
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the Finance Minister has taken credit
for Rs. 350 crores, a modest estimate of
all today is Rs. 500 crores, and some
hope that even the figud: of Rs. 1,004
crores will be exceeded. Adg to that
what we have done in the energy
field, The prices of crude have fallen,
the production of crude has increased,
and I am quite sure the hon, Finance
Minister will get another Rs. 500
crores from that arey of crude.

Then there are  some suggestions
which I want {0 make. Here I must
also compliment the Minister for the
cash securily certificates, They will
help the common man--the rikshaw-
puller, the taxi driver, the peon in
my office, ang the very small people.
Rupees five thousand will become
Rs. 15000 in ten years and with an
insurance. I was wondering whether
the hon, Minister of Finance will con-
sider removing the age limit of 18
and 45. I may want to gift it to my
daughter who is 15 years old—this
cash security certificate. He may post.
pone the risk up to the age of 18, He
may also say that if the death occurs
within the first two years the insur-
ance aspzact of the cash securily certi-
ficate will not be there. But let him
extent that limit fo 55 or 50 and
lower the limit from 18 to 12 or 13.

So far as ecapital investment bonds
are concerned, I would like the Min-
ister to make them negotiable though
he may not permit borrowing. Let
him make them negotiable so that if
there i3 need the person may nego-
tiate it and get his money back,

I woulg like to make a few sugges-
tions for which T need a couple of
minutes,

The honourable Finance Minister
hag done well in giving a large im-
petus through capital gains for build-
ing a house. But if his whob: idea is
to bring black money into a channel
of fruilful production, may T request
him—I am happy that he is here
now—to extend the avenues, to ex-
tend the channels, in which these capi-
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tal  gaing can be brought in.
For  examplle, he may  mak:
agricultural bonds, started by
Shri Charan Singh and quite  for-
gotten by people by now, a little more
attractive, The rate of interest conti-
nues to be very, very low. Let him
make it more attractive. He can also
permit investment of capital gains in
bonds floateq by Industria] Finance
Corporation, IDBI, ICICI and soma
other new companies, There is one
suggestion I  want {0 make. He has
restricted it to one house. Why res-
trict it to one house? Let people
build as many houses as they can be-
cause then they can come wunder
Wealth Tax and they can also come
under other kinds of taxation. Let
the houses be multiplied so that peo-
ple will go ang live in those houses.

Then, he has selected 38 items for
excise. One must congratulate him
on the measure, But he has given it
only one year. He knows there is a
period of gestation and he also knows
before a policy can succeed a certain
minimum period will have to go. May
1 therefore, request the hon Finance
Minister to gee that this excise exemp-
tion for this type of commodities and
articles and goods will continue for a
perioq of three years tg create a
greater incentive and a right climate.

Then there are some areas in our
economy which are facing recession.
What is happening is that these items
are brought, imported, from outside
under an OGL—Open General Licence
—and the duty on them is so low that
when they come. when they land,
some of the medicines, for example,
one finds, China has enfered the mar-
ket and they are cheaper than what
we produce here and that results in
our production remaining idle, our
capacity vremaining idle, 1 would,
therefore, suggest two things. Be very
selective about putting items in the
OGI, and even if you have to put
them in the OGL, you jackup the
customs duty so that their import
becomes very unremunerative, Now I
have to make a very humble sugges-
tion, a very necessary suggestion.
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This concerns professionals, I find
that in the income tax law there is no
relief whatsoever for the medical ex-
penses of professionals What is sur-
prising is that a sum of Rs. 5,000|per
year is allowed for professionals for
entertainment. But they are not allow-
ed anything for the medical treat-
ment of either themselves, or their
wives or children, I think the time
has come to rectify this error because
if the professional is unwell, not only
he cannot earn anything, but he has
to spend out of his savings for treat-
ment, This will generate black money
also because, as you know, doctors
are always paid in cash, I would say
that all professionals should be en-
couraged by giving them this benlfit
provided they pay through their
books for their medical expenses.

I wholeheartedly support this bud-
get which is going to curb inflation,
which is going to increase production
in the year of productivity and,
aboviz all which is going ta encourage
thrift and savings in our country.
Save and do not pay tax; spend and
pay more tax. This seems to be the
motto of ihe Finance Minister and 1
wholeheartedly congratulate the Fin-
ance Minister for these three excel-
lent and outstanding features of his
budget.

With these comments, I commend
this budget to this House,

SHRI DIPEN GHOSH (West Ben-
gal): Mr, Vice-Chairman, I must
thank my friend, Mr. Bhandare, for
discharging his duty, as an Advocate
of making a non-event ap event I
thank him at least for the labour he
has taken for this. But I cannot thank
the Finance Minister for his budget
because the budget which he has pre-
sented to Parliament on the 27th Feb-
ruary betrays the influence of the
condilionalities of the IMF loan at the
highest levels of the budgetary poli-
cies of the Government, .

Mr. Bhandare wanted to know the
specific field where the IMF condi-
tionalities did manifest or reflech

/



- taxes, has alarmingly

259 Budget (General)

[Shri Dipen Ghosh]

For the information of Mr. Bhandare
I would tell him that one of the basic
conditionalities put forth by the IMF
while granting us their loan was a
change in the ratip of the tax pattern
between indirect taxes and direct
taxes. If he goes through the calcu-
lations, he will find that within the
additional taxation to the tune of
Rs, 533 crores proposed, the ratio
between the more explicitly stated
indirect taxes such as excise and cus-
toms duties as distinct from the impli-
citly introduced idirect taxes as men-
tioned above, and the direct taxes
such as income tax and corporate
approximated
to 3.5:1. This is the specific field
where the IMF conditionality mani-
festeq itself,

The second point I want to stress
upon is that though this is the Union
Budget, the Finance Minister has to
take the country as a whole and his
budget shouylq look at the question of

development of the States.

3.00 r.v.
But, Sir, if we go through
this year’s Budget provi-
sions, we will see that the last

year’'s Budget proposed to increase

the States’ Plan outlay by _22
per cent though the overall in-
crease in the size of the Annual

Plan or Plan outlay was only 20 per
cent. In other words, the step-up in
the States’ Plan outlay was larger
than that of the Centre, according to
the Budget estimates for 1981-82, But
this year Sir, if we go through the
Budget provisions, we will find that
while the overall Plan outlay is
slated fo go up by 21 per cent,
that of the States would only
increasey by 144  per cent as
compared to 27.7 per cent In the
Central sector. It is indeed a very
sharp decline considering the fact
that in the last Budget the percentage
increase wag relatively higher in the
States’ Plan outlay. Some of the
States like West Bengal, Kerala, ete.
already face the danger of no increase
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in their Plan outlay from year to
year and, after this, the State Plans
will suffer and, for that matter, the
States’ people will suffer,

Another point that I want to draw
the attention of the honourable
Finance Minister to, Mr. Vice-Chair-
man, Sir, is the step-motherly atfitude
shown towards West Bengal in this
particular Budget. To cite an instance,
I would say that the Budget hag &
provision of Rs, 53.41 croreg for the
development of eight major ports in
the country including Calcutta. A
closer examination of the details
would reveal that while for the other
ports, the expenditure envisaged is
mainly for the development work, in
Calcutta, Sir, it ig by way of subsidy
for dredging of the Hooghly river.
Mr. Vice-Chairman, Sir, you know
that the Calcutta Port Trust receives
a subsidy from the Centre repre-
senting eighty per cent of the
expenditure on the maintenance and
dredging of the Hooghly river, The
Budget provides Rs. 10 crores for
the payment of the subsidy. But, in
the case of the other ports, the
allocations are for expansion and
development work. For example, in
the case of Bombay, the funds have
been allotted for the work on the
fourth oil berth and the general-cum-
cargo berth. In the case of Madras,
it ig for the construction of the outer
protection structure and expansion of
the Jawahar docks. In the case of
Tuticorin, Sir, it is for the construc-
tion of a coal jetty and, in the case
of Kandla, it is for the construction
of an oil jetly. But, Sir, no new
construction has been proposed either
for Calcutta or for Haldia. And,
ironically, the Budget mentions the
inadequaCy of ship-repairing facilities
in the country and, for that purpose,
it has earmarked Rs 8 lakhs for
consultancy fees to prepare a defailed
project report for 5 15-year perspec-
tive plan for it. But no location has
been mentioned though Haldia was
once declared at 1least to have a
ship-repairing organisation. So, T do
not know why the Uniop Finance
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Minister was so a pathetic towards
the State of West Bengal. I wonder
whethler it is because of the fact that
he could not come to the Lok Sabha
twice, having been defeated, and
again he could not come to the Rajya
Sabha from West Bengal and that
was why he had to go to Gujarat, I
do not know whether, for these
things, he wants to wreck vengeance
on West Bengal and that is why he

- has shut out Calcutta port when all
_ other ports have been allocaled funds

4

" clear, by

for development. The third point I
want to emphasize is that Mr.
Bhandare wanted to say that this
Budget would benefit the poor people
and many timeg he referred to the
percentage of the people living below
the poverty line. I am glad that at
least he had some tears to shed for
the people living below the poverty
line, S - -

T .
AN HON. MEMBER:
tears. N

SHRI DIPEN GHOSH: I do not
know whether these are crocodile
tears, But he shed tears, But what
I am saying is that while proposing
the tax measures, Mr. Vice-Chairman,
you must have noticed, the Finance
Minister provided certain relief in
the case of income-tax. The proposed
‘relief relates to people with annual
income approximating between
Rs. 20,000 and Rs, 30,000, According
to the national income statistics, Mr.
Vice-Chairman, Sir, this income range
falls within the top 5 per cent of
income brackets, and naturally it is
suggesting thiy measure
whom the Union Finance Minister
wanted to benefit.

THE VICE-CHAIRMAN

Crocodile

(DR.

{ RAFIQ ZAKARIA); Are you against

it?

SHRI DIPEN GHOSH: No, I am

. not against it. I am saying that it is

not for the poor people at least but
for certain higher income groups.

Regarding exemption from Central
Excise and Customs duties, this ex-
’emp‘cion has been given to some items
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like water coolers, water filters and a
few other itemg used by students like
pencils, erasers, etc. According to the
National Sample Survey, the expen-
diture by the really poor on thisse
itemg is ‘zero’ or an insignificant per-
centage of their income. So naturally
there is no relief in this budget
actually for the poor people, let alone
those living helow the poverty line.

As regards inflation, the Finance
Minister has also claimed that it
would help contain inflation. Mem-
bers on the other side have also
aspplauded the Finance Minister’s
statement and stated that it would
help certain inflation, But I want to
say that it would not help contain
inflation. Op the contrary it would
accelerate the inflation. You will see
that already the priceg of many items
were increased by administrative
decisions. Mr. Bhandare wanted tc
know the items, the prices of which
have increased aftier the presentalion
of the Budget and before he spoke
here, within one month. Mr. Bhandare
forgot to mention that before the pre-
sentation of the Budget the Govern-
ment had alveady increased the prices
of certain goods through administra-
tive decisions, and because of that the
prices of some commodities have gone
up. And another thing, the effect of
the Budgetary proposals on the prices
of commodities would actually start
recording after a certain period. You
know how particularly this deficit
financing helps increase the prices.
Yesterday, the hon. Finance Minister
made a statement about the dearness
allowance to be paid to the Central
Government employees. As you know,
the Central Government employees
are paid dearnesy allowance for every
8 point rise of 12 monthly average in
the cost of living index, And in Jan-
uary, 1982 the average index level
reached 440. In December it wag 432.
So within one month it rose by an-
other 8 points, And in the meantime
it had also gone up. That is why T
am telling that actually this Budget
will not help contain inflation. On
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the contrary, it will accelerate the in-
fla ionary pressures, The priceg have
already been increased. The postal
rates, the telephone rates, the telex
rates, railway freights, petrol prices
and the prices of o'her goods have
already increased. These will start
telling upon the general price level.
It has already started telling upon the
general price level. Lastly, I wan.
to point out one thing which my col-
league, Mr. Khushwant Singh has
already mentioned, He has made a
very strong plea for giving relief to
the publisherg from the higher pos‘al
rates of sending books to the readers.
He perhaps forgot to mention one
more point in this regard, ie  the
higher posial rates for sending news-
papers to the subscribers. I am not
holding any brief for the monopoly
houseg of the newspapers,

THE VICE-CHAIRMAN (DR. RA-
FIQ ZAKARIA): To which Mr.
Khushwant Singh does?

SHRI DIPEN GHOSH: That is why
perhaps Mr, Khushwant Singh was a
little shaky in dealing with thig ques-
tion. However, I am holding brief
for the small newspapers and the
periodicals. Sir, you know that these
periodicals, magazines and small
newspapers are sent to subscribers
throughout the country, particularly,
to the people who live in the villages.
If we are to send these magazineg to
these people, then the high cost of
sending {hem {o the subscribers will
tell upon the organizers and the
ownerg of these small newspapers and
the periodicals, I would suggest re-
consideration of this particular item
by the Union Finance Minister.

Finally, I would appeal o the Fin-
ance Minjster to make a review of the
budget estimates and allocate more
funds for Slates, particularly West
Bengal from which 1 hail and which
State I represent here, I also appeal
to the Finance Minister to allocate
funds for the cons'ruction and expan-
slog of Calcutta and Haldia ports and
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for other industries also. I want to
stress one point here. The West Ben-
gal Governmient had allocated 100
acres of land for the construction of
an electronics industry in Salt Lake
area, The Central Government has
not sanctioned the project on the
ground that Bengal being a border
State, it cannot have electronics in-
dustry. I am sorry, I am no. an ex-
pert in defence matters. Yet, go far
as my knowledge goes, in today’s war-
fare no part of the country is immune
or safe from the striking range of
o her big powers, (Time bell rings)
If we go by those norms, then there
are many Slates or areas where no
industry can come up. Therefore, I
would suggest and urge upon the
Government of India, through you, to
alloca’e fundg for those industries for
which projects and proposals have
been sent by the West Bengal Gov-
ernment to the Unlon Government.

Thank you, Sir,

ol Ao &o HA  (WEy WIv):
MAT, AN R AR zq @
wAAT gl A goa faw HA
3 TR AP oA w1 W g
gar 394 a7 g7 Arfawar @ 9
Jauundiced eye sees everything yellow.
T T T g FfF qrg)
T AT a0 270 AT W IR
B I avg N av mr @)
&1 9 7g aft 24Y 5 gk wug
st & e fpadl goqare € F
fear 99 & 1 7 drw 3 A Wy
T gF TV TATE } AT FX
T | IR ayeds I oG §
VAT Y AT A N T T«
¥ T AN A Ay 3R ga
AT gy 9 fr g4 W oy
UF S UM WY FT AAr
Al qg TUX, TAqE g L ¥
fad, Y &7 3 T3 wr awar
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ETEETTT B TA-C A S v
g2 ot wwa v ¥ A 9T qEGA
fagt 8 o0l At & Q gwar Al
We vgr g A T T amfes
F5aY qAAr s 1 R 92 A
A qgX g4 ’r“q'ﬂsn T A AL
X wg g Frataeor gavar oG fr
T2 AT TR & ATEIR 1 wEA
MHA, FAWT T ATAT GAT TEAT
T A¢ AR AT @ gf w7
q4r | #4i0w 392 ¥ A=T Iop41AaT
Fl, AMCCH F) D FAATF TR A
2% & 3 ft 9¢ Hg A §@ A
N ST 7+ aa%r g WH F
i arfzdi B e ¥ AT gH
1A F) HA7 weF @ fo T wE
A7 T I I3T ) aa?‘ ¥ 3%
fagar ) adl N 93ar & fady
d ger | ag dAar F v @1 T
faga @war 1 A7 TS A 9T H/E
A fqd 39 8 A1 9@t T 7
F AT 4 74l fead ¥ 39
HAr § At qiasg WY A
forp M7 zaf agr Awa &
793 3@ A amfiwl F ;T NS
qAT Y34 At Adl g1 #m?
AT AR § Ay MWy s
A A Tl Al AR gk,
4zx ° i q41 T fa garer gaar
e qF E, "t 12 70 FUT F)
AR § W ME N fady w7
fzr Arar & @ vy garT I
2T 8 ar §, = I IwT A
\a] 9rar 1" A A § 38
M T AT A § 1 AT
g7 A% AT AFA & P FAFC SAvLA
g A A faq wise o A
Tz fawr oFi | o TmT D
) A TS B AL g 3 AW
F g Sl A ameowd {g fav
F AT T AR B N WG
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i ari ue w@ fya @l gwe Wl
g A fag AME G A 3G
g S ura 4w fam GEar
Ay g 1 af¥d ma 7d ave
fgwadl, amd g favaral 3, g9%
dvF 3y A FEd € | AW 4
wip fra) fagar g § afFs
§ foam &7 AT AgT T &KA@T
g a4 i o4 T ) fawar
4 1 393 feam A AT T &7
{1 g AT U A @Ay
2 gd wvw g M osfadt 2fe
1) F Foer SY@ FMF AW MR
fazg & srR 3 gE € 1 WER
avg A 73 A9™s F§ o
& &l €, 78 ¢ NI B A,

FuHT AL Al Ay fqwre-
faydt w3 3 & 1 A I WS
2 @ ggmE N & wgwd
gl § | S4aWisaq WEIkA, WEgmd
Agiad, 7 s < & 1 g gm

g ¥ am f5 win feg g vma

AT w3, Mifs 97 7T agd &

d@ 2| w7 fawr@ Qar § 1 afe T

A adr i @ gt & safda ar
0 aoF Al WY FIAT | WY

@Ee Agg a3 A fa Fgl
T Wze argfad dwdl &, AT
Aol €, dgl ¥ A WE

Foul Ho Hlo I &, TAT A

AT F5Y KA 7T &, Al F
gra ¥t wfgal @ &, @g &
@ 3 fawma A fRee g 1 Wyl
arl w1 fawrn Rar & Fgt we
mE FT FINL ATAT &Tal § WP A
7? FIYF FATA 9T glar § . fa
Y T A A9T J FREM T OF
A% | TA FET A [, IIEAEYS
wAldd, TREma Qe 3 ol gk
Fax faw & S K g wAm
aey @ Wte TR wra gE A
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STATEMENT BY MINISTER—
Change of Location for a Second New

3

Steel Plant jn Orissa x

THE MINISTER OF STATE IN THE

MINISTRIES OF INDUSTRY AWD
STEEL AND MINES (SHRI1
CHARANJIT CHANANA): As the

hon. Members are aware, Government
of India had decided to locate the
second new steel plant at Paradip in



